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INTRODUCTION

@1, the Charrman, Esumates Committee, having been autho-
rised by the Committee to submit the Report on their behalf,
present this Fourth Report, on the Ministry of Education and
Scientific Research on the subject ‘Elementary Education’.

2. The Committee wish to express their thanks to the
+ Secretary and other officers of the Ministry of Education and
Scientific Research for placing before them the material and
information that they wanted in connection with the examination
of the Estimates. ey also wish to express their thanks to
Acharya ]J. B. Kripalani, M.P., and Shri N. R, Malkani, M.P.,

for élo their evidence and making valuable suggestions to
the Committee.

BALVANTRAY G. MEHTA,
NEew ‘DELHI ; Chairman,

The 30th Fanuary, 1958. Estimates Committee.



1. INTRODUCTORY

“If one human beiug is superior to another”, says a Vedic thinker,
“it is not because he possesses an extra hand or eye, but because his
mind and intellect are sharpened and rendered more efficient by
education”. A nation is what its men and women are, and men
and women are what they are because of the education they have
received during their life time. The inherent strength and progress
of a nation, therefore. depends to a very great extent on the type of
education that is received by its citizens. Education, therefore, plays
a great part in the moulding of a nation. It is of even greater
importance in the case of a nation which has achieved freedom only
recently and which has to build itself up by fighting successfully the
triple enemies of poverty, ignorance and disease. Successful working
of a parliamentary democracy as also proper planning on a national
scale require a sound system of education. As rightly stressed by
the Planning Commission in ‘“The First Five Year Plan”, the educa-
tion system has an intimate bearing on the attainment of the general
objectives of the Plan inasmuch as it largely detcrmines the quality
of the manpower and the social climate of the community.

2. During the British regime, education was not only defective
in many ways but also it was meant only for the chosen few and a
vast majority of the population lived a life of illiteracy. The first
task before the Planning Commission was, therefore, to take stock
of the situation and to assess the position then existing.

3. An analysis of the situation made by the Planning Commis-
sion (in "The First Five Year Plan”) revealed the following features
that needed special attention:

(1) Considering the size of the population, the overall pro-
vision of educational facilities is inadequate.

(2) The overall structure of the educational system is defcc-
tive in many ways, one of which is that it is top-
heavy............ In 1949-50, for example, the direct
expenditure on primary schools was only 33.2 per cent.
of the total educational expenditure, whereas a sound
and properly proportioned system of education requires
that the major share of this expenditure should be
incurred on primary education.

(3) There are grave disparities between different States in
the matter of provision of educational facilities.

(4) Educational facilities are not properly distributed between
urban and rural areas.

(5) There is lack of balance between provision of facilities
for different sections of society. Of special concern in
this regard is the neglect of women’s education.



(6) The various stages of the educational system are not
clearly and rationally marked out.

(7) Another disturbing feature of the situation is the large
wastage that occurs in various forms at different stages
of education.

(8) The absence of adequate facilities for technical and voca-
tional education results in a much larger number of
students going in for general education than is justified
by the requirements of the country or the tastes and
aptitudes of the pupils. The undue emphasis on the
academic and theoretical aspects of education retards
the development of the practical sense, initiative and
resourcefulness among large numbers of students.

(9) The position in regard to teachers is highly unsatis-
factory. A very large percentage of them are untrained.

(10) Another feature of the situation is the dearth of women
teachers, who are especially suited, for Balwadis
(including pre-primary schools and day nurseries) and
primary schools.

(11) The scales of pay and conditions of service of teachers
are generally very unsatisfactory and constitute a major
cause of the low standards of teaching.

(12) The high cost of education, especially at the university
level, prevents many an intelligent student from pro-
ceeding to higher studies.

(13) The undue stress on examinations and memory work
in the present system of education is not conducive to
the development of originality or a spirit of research.

(14) Lack of facilities prevents institutions from building up
the physical and mental heaith of students.

(15) There has been a general neglect of the study of our
own culture with the result that the educated classes
are often divided by a gulf from the mass of the people.

4. The above analysis reveals that the problems facing the nation
in the field of education are many and complex. The Committee
propose to deal with all these problems in the various reports at the
appropriate places indicating the progress made in the various direc-
tions and the leeway that is still required to be made up.

5. In this, their first report on the Ministry of Education, the
Committee propose to limit themselves to the problems concerning
the field of elementary education.

6. The primary stage in education is very important. It is at
this stage that conscientious and concentrated efforts should be made
on a nation-wide scale to tackle the educational problem. In India
unfortunately this stage of education has been generally neglected
for long. It is a historical fact that:some 5,000 years ago when
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Europe was in darkness, child’s education in India, like the present
day Western system, continued from cradle to grave. Every child
had to acquire sound knowledge and healthy traits of character by
staying in the Guru's Ashram. Subsequently, however, due to the
general neglect of ¢ducation, the percentage of literacy which was
75 per cent. between 800 and 200 B.C. declined to 50 per cent. by
800 A.D. to 30 per cent. by 1200 A.D. and stood at 15 per cent. at
the advent of British rule. It came down to 10 per cent. when the
British left India. The modern system of education in India origi-
nated with the Charter Act of 1813, under which the British Parlia-
ment directed the East India Company to accept responsibility for
the education of the Indian people. If proscr stcps were taken
thereafter to discharge this responsibility, India would have been
an educationally progressive nation by the close of the 19th Century.
But unfortunately, the period that followed was a period of neglect
and India, at the close of the 19th Century was educationally more
backward than what it was prior to the advent of the British rule.
The Government gave primary education very scanty support and
transferred it largely to the control of local bodies. In 1882 the
Hunter Commission made about 36 recommendations on srimary
education, the main recommendation being that strenuous efforts of
the State should be directed to primary education in a larger measure
than before. These recommendations were, unfortunately, not
pursued vigorously and the progress of primary education continued
at snail's pace. It was Lord Curzon who took some lead in encourag-
ing primary education and sanctioned large recurring and non-
recurring grants during the tenure of his Office—~1898 to 1905.
Between 1901-02 and 1916-17, there was some expansion of primary
education on voluntary basis. After the close of the first World
War, a new era opened in Indian life politically, socially and cultu-
rally. In 1919, 50 percent. posts in Indian Educational Service
were given to Indians and in 1924 fresh recruitment to that service
was discontinued and Provincial Governments were allowed to
organise their own Educational Services. In 1937 grovincial auto-
nomy was introduced with the right to control all branches of the
State administration. During this period, efforts were made in vary-
ing degrees by individual provinces to increase facilities for primary
education and also to make it compulsory in limited areas. The
success achieved in this sphere varied from province to province. It
was strictly limited, namely due to the limitations of finance. The
first serious effort to view the problem of primary education as a
national problem requiring serious attention of the Government was
made by the Central Advisory Board of Education in 1944 in its
report on “Post-War Educational Development in India”. This
report popularly known as Sargent Report recommended a system
of universal, compulsory and free education for all boys and girls
between the ages of six and fourteen to be introduced as speedily
as possible, though in view of the practical difficulty of recruiting
the requisite supply of trained teachers, it added that it might not
be possible to complete it in less than forty years.

2115 LS.—2.
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7. On the eve of Independence, hardly 36'3 per cent. of the
children in age group 6 to 11 attended schools and literacy as a
whole stood at the lowest level of barely 14.6 per cent. (excluding
age groups 0—4,. The educational facilities were totally inadequate
when compared w the requirements of the country and the t‘(?ualiv,r
of education was far below the standard and ahmost divorced from
life. On 31st March, 1948 the total number of primary schools in
all the major vainrcs was 140,791 with an enrolment of 111 lakhs
of students. ‘The country, therefore, faced a stupendous task  of
reconstruction in the field of primary education,

8. The importance of providing free and compulsory education
to the rising generation of the country cannot be over emphasised.
This is the reason why a large number of foreign countries have
introduced universal, free and compulsory education for all children
within specified agelimits.  Realising the paramoum  importance of
educating the masses for laving sound foundation of democratic
system of Government, our Constitution has laid down that the State
should endeavour to introduce free and compulsory education  for
all children until they complete the age of 14 vears within a period
of 10 ycars from the commencement of the Constitution. In view
of the importance of this subject, the Committee propose to deal
with it in greater detail in a separate chapter of this report.



II. PRE-PRIMARY EDUCATION

A. Inwroduction

9. Many psychologists hold the view that what a child learns in
the first five years of his life is basically more important for him
than what he learns in the next fifty years. Pandit Jawahailal Nehru,
Prime Minister, at one of the conferences said “But somchow the
fact that ultimately everything depends on the human factor gets
rather lost in our thinking of plans and schemes of national develop-
ment in terms of factories and machinery and genceral schemes. It
is all very important and we must have them, but ultimately, of
course, it is the human being that counts. well, he counts much more
as a child than as a grown up”. This indicates the necessity of
giving proper care, training and guidance to children during a period
which 1s most important and crucial before the primary stage.

10. In India, although the need for providing education before
the compulsory age, through nursery schools or classes is said to have
been increasingly felt, very little has been achieved so far in the
ficld of pre-primary education. During 1949-50 there were only
275 pre-primary schools, out of which 225 were managed by private
bodies. The total number of students on roll was only 25765.
During 1954-55 the number of pre-primary schools was 513, out of
which 219 werc in Bombay State alone. Of these 11'9 per cent.
were managed by Government, 2-1 per cent. by Local Boards and
86 per cent. by private bodics (39'8 per cent. aided and 46-2 per
cent. unaided). The total enrolment during this year was 60,294.
This shows that the pace of progress of pre-primary education has
been extremely slow.

- B. National Policy for Pre-Primary Education

11. The Ministry of Education stated that they had not outlined
any national policy in regard to pre-primary education and that due
to paucity of funds, expansion of pre-primary education had been
left mainly to voluntary educational organisations. They further
added that under the Constitution the State was responsible for
E:oviding free and compulsory elementary education and it had not

cen possible for the Government to undertake any direct responsi-
bility for pre-primary education. However, to encourage private
enterprise, assistance was being given to deserving voluntary organi-
sations in that field. Assistance was also being given to those State
Governments which had included schemes relating to pre-primary

,e’di:cation in their development programme of the Second Five Year
n.
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12. Regarding the syllabus, courses etc. in the pre- rimary schools,
the Ministry of Education informed the Committee that no uniform
ﬂuu«' was followed throughout the country. In the States of

adras, Madhya Pradesh Uttar Pradesh for example, the sylla-
bus, courses etc., in private pre-primary schools were not prescribed
bz the Education Department. In Bombay. however, the question
of framing a syllabus had been referred to a Committee by the
State Government. In general it could be said that the courses were
neither prescribed by the State Education Department nor was it
considered necessary that it should be done.

18. There are generally four types of pre-primary schools in the
country: Montessori, Kindergarten, Nursery and Pre-Basic schools.
A very small percentage of such schools are managed by the State
Governments or Local Bodies. The large majority of them are run
with or without assistance from the State Governments.

14. The representative of the Ministry of Education informed
the Commiittee that consistent with their commitments for the intro-
duction of primary education on a compulsory basis, the Government
were not able to assume direct responsibility of A)mviding pre-primary
cducation on a large scale. The Ministry had under the first and
second Plan encouraged voluntary organisations to start pre-primary
education centres. The Ministry also provided financial assistance
to State GGovernments for setting up training schools for pre-primary
teachers but as the present resources were not sufficient the Ministry
could not advise State Governments to divert large sums to pre-
primary education. '

15. In regard to the question of introducing some measure of
uniformity in the matter of syllabus, training of tecachers etc. in the
field of pre-primary education, the representative of the Ministry
added that in the opinion of the Ministry there should be consider-
able room for cx!)crimcmation and variation and that they should
not try and provide a uniform syllabus. The representative however
agreed with the desirability of doing more in the sphere of pre-
primary education.

16. The Committee fully appreciate the difficulties of the Minis-
try in the matter of finance and the vastness of the problem involved
but they fail to understand the absence of even an all-India policy
in the field of pre-primary education for the guidance of States and
the organisations and institutions working in that field. The Com-
mittee feel that the most important and crucial period of the life
of a child is being left almost entirely to be shaped in a baphazard
way by a number of uncontrolled and uncoordinated bodies who
are not governed by any uniform policies laid down by the Govern-
ment in this behalf. The Committee are of the opinion that some
guiding principles, though not rigid, should be thought out in con-
sultation with the best educationists and psychologists in the cou
and they should be placed before the State Ministries of Education
for guiding the various educational institutions. While it is not



7

necessary to provide a uniform syllabus, it is desirable that a rcason-
ably uniform standard of teachers, their training, methods of teach-
ing, equipment and proper environment in the pre-primary schools
should be insisted upon.

17. The Committee have noted with satisfaction the assurance
given by the representative of the Ministry of Education that the
Ministry would provide some guiding principles for the development
of institutions which were not expensive in the field of pre-primary
education and also that the Ministry would examine in consultation
with the Ministry of Law whether an amendment to the existing
legislation is possible with a view to exercise effective control over
institutions which were more in the nature of “teaching shops” and
which charged abnormally high fees.

C. Central Grants for pre-primary education

18. The Ministry informed the Committee that the Central
scheme envisaged financial assistance to voluntary educational organi-
sations which were doing outstanding and pioneering work for
improvement and development of education in the field of pre-
primary, primary and basic education. Under this scheme, financial
assistance to the extent of 66 per cent. of the approved non-recurring
and 50 per cent. of the approved recurring expenditure for develop-
ment purposes was given to the voluntary organisations in the first

lan period and for 1956-57. From the financial year 1957-58, it has
ecen decided that the Central assistance would be at the flat rate
of 60* per cent. of the approved developmental expenditure.

19. During the First Five Year Plan period (1950-51 to 1955-56),
the grants sanctioned to voluntary organisations were for combined
activities in the field of pre-primary, basic, social and secondary
education. In the Second Five Year Plan, a provision of Rs. 75 lakhs
has been made for grants to voluntary organisations working in the
field of pre-primary, basic and social education. Specific amounts
for frc-primary and basic education separately have not been ear-
marked. The cases of institutions recommended for assistance by
the State Governments, were considered on merit and Central grants
were sanctioned to individual institutions under intimation to State
Governments. The grants were also intended to help institutions
of all India importance which were engaged in the work of pioneer-
ing nature of such significant or experimental character that it had
a wider appeal. Applications for grants from such institutions were
entertained direct.

20. During the First Plan period, Rs. 3,34,414 were sanctioned
to the State Governments for the establishment or further develop-
ment of 195 pre-primary schools and 6 institutions for the training
of pre-primary teachers. During the Second Five Year Plan the
- following grants have been sanctioned for 1956-57 and 1957-58 (first

*This percentage has been recently reduced to s0% by the Miaistry of Finsnce.




instalment) to the various'States for schemes of pre-primary educa-
tion included in their Educational Development Programmes:—

Grant Grant
sanctioned sanctioned

Name of Sra‘e during during
1956-57  1957-58
(first
instalment)
1 2 3
1. Madhya Pradesh. . . . . . 47,340  1,09,000
2. Uttar Pradesh . . . . . . 50,000  1,29,000
3. Bombay . . . . . . . Nil 1,50,000
4. Mysore . . . . . . . 4,800 ..
s. Kerala . . . . . . . 11,872 45,600
6. Saurashtra . . . . . . 11,555 ..
7. Coorg . . . . . . . 19,230 ..
8. Andhra Pradesh . . . . . . .. 44,200
9. Rajasthan . . . . . . . .. 21,000
10. Punjab . . . . . . . . 5,000
11. Madhya Bharat . . . . . 6000

- —

21. The representative of the Ministry informed the Committee
that in the plans both at the Central and State levels there was
rovision for assistance being given to voluntary organisations in the
Eeld of pre-primary education and the Ministry both under the
First and Second Plan gave considerable financial assistance to such
organisations. So far as the State Governments were concerned, the
Ministry provided assistance to the extent of 50 per cent. of whatever
the States provided in their plans to encourage pre-primary educa-
tion cither for opcning new pre-primary schools or for promoting
teachers’ training for such schools.

22. The Committee are of the opinion that the existing practice
of providing a lump sum amount by the Ministry for grant in the
combined field of pre-primary, primary, basic and social education
is not desirable in that it does not give any clear idea to the public
or the State Governments as to what amount was provided for what

urpose. The Committee, therefore, suggest that separate amounts
should be properly earmarked for grant to pre-primary, primary,
basic and social education etc., and under each head separate alloca-
tion should be made for important sub-heads like teacher training,.
buildings, equipment, books for library etc. with certain latitude for
reappropriation between the different sub-heads.



23. The Committee also suggest that all grants given by the
Centre to voluntary institutions in the field of pre-primary, primary
and basic education, should generally be through State Governments
except in cases of institutions of an All India character. Provision
shou?d be made for admission of a certain number of poor students
free in pre-primary institutions before sanctioning the grant. In
case of institutions of all India importance the Centre should invari-
ably inform the State Governments concerned of the extent and

purpose of assistance given to such institutions.

D. Indian National Committee on early childhood education

24. The Ministry of Education informed the Committee that the
Indian National Committee on early childhood education was
appointed in 1952 to function as a sub-Committee of the Central

Advisory Board of Education in terms of the following resolution of
the Government of India:—

“With a view to giving greater importance to early childhood
education in the country, the Government of India
have decided to constitute an Indian National Com-
mittee on early childhood education which will be
affiliated to the World Council for early childhood

education.”

25. Representation on the Committee was given to some of the
important non-official organisations with a view to provide stimulus
to voluntary bodies in the field to tackle the problems connected
with early childhood education and to focus the attention of the
Government and the public on important issues and problems
pertaining to early childhood education in India. This National
Committee held its first and the only meeting on 29th April 1953,
and adopted the following as its aims and objects:

(i) to promote the study and education of young children
on right lines to foster happy childhood;

(ii) to promote pre-school education;
(iii) to collect and spread knowledge about the existing condi-
tions of early education in the country;
(iv) to encourage the education of parents in methods of
dealing with young children;
(v) to encourage the training of personnel for early child-
hood education;
(vi) to publish pamphlets describing experiments being
carried out by various agencies;
(vii) to Eromote the production of suitable literature for
children;
(viii) to encourage and promote research in early childhood
education;
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(ix) to encourage libraries to maintain sections gomaining
up-to-date books in various languages suitable for
. ,ozi-ld.rem and
(x) to co-ordinate the activities of various agencies engaged
in early childhood education. .

26. It also decided that State Government should be approached:

(a) to promote early childhood education by giving grants-in-
aid, land and other facilities to organisations running schools for
preschool children;

(b) to persuade municipalities and other local bodies:—

(i) to take some, measure of responsibility for early childhood
education,

(ii) to make a survey about the number and types of pre-
primary schools, play and recreation centres, children’s
parks, cte. being run in their jurisdiction, and

(iii) to extend to them all possible facilities by way of making
grahts and giving land, etc;

(c) to appoint ‘officers specially concerned with early childhood
education and welfare of pre-school children;

(d) to provide at least two large rooms with adequate space for
glay wherever housing estates, with 50 residential units are being
uilt, and to induce municipal committees and other local bodies
to make similar provision in all new housing schemes for pre-primary
education centres;

(¢) to encourage play-centres in rural and industrial areas; and

_(f) to make use of the Factories Act in enforcing provision for
childcare and nursery-education in factories and industrial plants.

27. The National Committee also considered the general dearth
of suitably trained teachers for schools for early childhood education
and recommended that:

(a) cach State should start free, long and short term courses
for training women teachers. It was suggested that
States should send out to rural areas mobile squads
equipped with suitable educational material to give
short-term training to women teachers and to demon-
strate the need and manner of running play-centres
where children may enjoy songs, dramas, and stories
and learn useful lessons in social adjustment;

(b) some idea of the pre-school education and some training
in dealing with pre-school children should be given in
alldmsutuuons training teachers for primary schools;
an _
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(c) classes for children of preschool age should be added to
practising schools attached to primary teachers’ train-
schools and colleges and simple inexpensive mate-

rial should be developed in these schools.

28. The represcntative of the Ministry further informed the
Committee that this was an ad hoc Committee which functioned only
for about a year and a half and made some general proposals about
the importance of training teachers on pre-primary education and
asking the State Governments to study what was being done in
various pre-primary institutions under them.

29. The Committee are sorry to note that the enthusiasin in
regard to this National Committee on early childhood education
roved to be short-lived. They suggest that this Committee may

revived, by reconstituting it, if necessary, and that its activities
may be resumed. The Committee appreciate that due to limita-
tions of hnance, the progress in this direction would be necessarily
slow. All the same, some general ground should be covered during
the Second Plan, so that the schemes of pre-primary education may
be suitably expanded in the Third Plan.

30. Incidentally, while on the subject, the Committee would like
to lay special stress on the suggestion that the State Governments
should encourage play centres in rural and industrial areas.

E. Training of Teachers for Pre-Primary Schools

31. The latest statistics published by the Ministry of Education
in “Education in India 1954-55” showed that the total number of
teachers employed in the pre-primary schools during the year 1954-
55 was about 1,536 of whom 955 were trained. The recognised
institutions in the country which trained teachers for pre-primary
education were as under during the same year:—

Bombay State 5
Madhya Pradesh 1
Madras State 5
Uttar Pradesh |

Total: 12

32. The Committee are of the opinion that the number of insti-
tutions for training of teachers for pre-primary schools is totally
inadequate. They suggest that the Ministry of Education should
make efforts in co-operation with the State Governments to increase
the number of such institutions. The Ministry should also encour-
age cheaper schools for the children of poor people who cannot
afford to send their children to costly schools which are at present
working in the field of pre-primary education. Further, the Com-
mittee are of the view that for child education it would be better
to have women teachers. Government should encourage women
with requisite qualifications to enter more and more in the field of
pre-primary education as teachers, offer them stipends during the
course of their training and give them extra amenities while in
service specially in rural areas, such as housing etc.

2115 LS—3. ‘



111. PRIMARY EDUCATION-.
A. Inuroduction

33. During the British regime, the administrators had devoted
their thoughts more to higher education than to elementary education
which was relegated to the background and was regarded only as a
stepping stone to secondary schools and Universities. The aim of
the British Government in the field of education was cxpressed in
following terms in  the communique issued by Lord William
Bentinek's Governiment:—

“The great object ol the Biitish Government ought to be the
promotion of Furoy can literature and science amon
the natives of India: and that all the funds appropriate
for the purpuse of cducation would be best employed
on Fnghsit education alone™.

Lord Hailey admitted in London that the British Rule in India
had not succeeded in solving the problem of illiteracy and that the
organisation ol education began at the wrong end.  Even during the
Bruish rule dissatisfaction developed in India with the system of
clementary education prevailing in the counry. "This fecling became
more intense with the rise of Indian nationalism.  The curriculum
in the primary stage was considered unsnitable to mect the needs of
national life and the cultural and economic problems of the masses
as it was divorced from the rural environment in which the majority
of the people lived and was ineflective in the fundamental task of
developing the child's personality. Mahatma Gandhi held that the
existing system of education did not meet the requirements of the
country in any shape or toim.  He declared the system of primary
education as not only wasteful but positive'y harmful in that most
of the boys were lost to the parents and to the occupation to which
they were born.

34. Gandhiji initiated a discussion in the columns of Harijan in
1937, on Indian educational problems and offered many suggestions.
The most important was the suggestion on primary education. He
suggested that primary education should be extended to at least seven
years and should include general knowledge gained up to Matricula-
tion standard less English and plus substantial vocation. For all
round development of boys and girls, training should as far as
possible be given through a profit yielding craft and that education
taken as a whole can and must be self-supporting. These suggestions
were revolutionary in the field of primary education. All thinking
men in the Government and outside devoted their attention to these
suggestions and devised a new plan of primary education known as
Basic education which has now been accepied by the Government of

12
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India as the National pattern of Elementary education for the coun-
try.

35. The Committee will deal with Basic education later in a
scparate chapter in view of its importance and urgency. Here, the
Committee propose to deal with certain specific problems in the field
of primary education.

B. Educational Survey

36. The Ministry of Education informed the Committee that they
had undertaken an educational survey of India in collaboration with
the State Governments to identify every elementary school and map
out and delimit the arcas served by the District Schools and the arcas
that could be served by new schools, by suitable grouping of habita-
tions and appropriate location of schools. The basic survey would
be supplemented by a detailed study 6f certain selected representative
arcas. This was expected to assist in  implementing the directive
principle of the Indian Constitution. A comparative study of the
educational administrative practices in the Siates was also proposed
10 be included in the survey. The total estimated cost of the survey
was Rs. 22:9 lakhs and the budget provision for 1957-568 was Rs. 15
lakhs. Government of India would share 2/3rd of the total expen-
diture. A survey unit was created in November, 1956 and an Officer
on Special Duty for educational survey was appointed on 7-11-1956.
The work had been undertaken in all the States of India including
the Union territories.  Necessary training was given to the Siate
Special Officers through a Central Seminar-cum-Pilot Survey.

37. The survey was being directed and supervised by the Fduca-
tion Survey Unit in the Ministry of Education and Scientific Research.
With a view to ensuring that the survey work was proceeding accord-
ing to the instructions, a few of the First Tehsil Survey reports from
the different States were scrutinised critically by the Officer on
Special Duty and all the discrepancies found in the same were com-
municated to the State Special Officers for their guidance. The
State Special Officers submitted fortnightly progress reports to the
Officer on Special Duty to enable him to keep a very close watch over
the progress of work in different districts of the States. The Officer
on Special Duty had also undertaken a study of *“he educational
administrative practices in different States.

38. The services of an experienced Officer on Special Duty. were
obtained on loan from the Bombay Government and the State Gov-
ernments were requested to entrust the work of survey in the dis-
tricts to experienced persons from among officers under the District
Inspectors of Schools who had an insight into the problem and sufh-
cient experience of inspection of primary schools.

39. The Committee appreciate the efforts of the Ministry of Edu-
cation in conducting an all India educational survey. The Com-
mittee suggest that the result of the survey be published early in the
form of a brochure and placed on the Table of the House.
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C. Administration of Primary Education

40. Primary schools are generally administered and controlled by
three agencies: (a) State Governments; (b) Local Boards; and (c)
Private Bodies. The main responsibility of fnanaging primary
schools rests with the local boards in most of the States except Andhra,
Bihar and Orissa where private bodies play a predominant role. But
in old Pait B and C States, except Coorg, most of the schools were run
by the Government. The inspection of these schools is carried out
by the Inspectorate staff of the Office of the Director of Public Edu-
cation.

41. During 195455 the total number of primary schools was
2,63,626. Their distribution according to various managements was
as under:—

1954-55
Management

Number Percentag®
Government . . . . . . . 59,262 22°§
District Boards . . . . . . . 123,863 470
Municipal Boards . . . L . 9,157 3°4

Private Bodices:

Aided . . . . . . . . 67,452 256
Un-aided . . . . . . ) . 3,892 15

42. The number of primary schools located in rural areas during
the same year was 2,34,090 constituting about 888 per cent. of the
total number of primary schools. Of the three agencies the local
bodies alone managed over 50 per cent. of primary schools. The
Government controlled about 22 per cent., the rest being under the
control of private bodies. The expenditure on printary schools is
met mainly from the Government funds, which amounts to about 72
per cent. of the total expenditure. District and Municipal Boards
meet only 12 per cent. and 9 per cent. of the expenditure respectively,
the remaining being met from the fees, endowments and other sources.

43. The Ministry of Education informed the Committee that in
1951, a Committee was appointed to consider the relationship of the
State Governments and Local Bodies in the administration of primary
education in pursuance of the recommendations of the Central
Advisory Board of Education, under the Chairmanship of late Shri
B. G. Kher, the then Chief Minister of Bombay State. The report
of the Committee was considered by the Central Advisory Board of
Education. The Board accepted in broad outline the recommenda-
tions of the Committee. The Ministry of Education accordingly
recommended the report for consideration and implementation by
the State Governments who were concerned in the matter. The
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Committee were rather surprised to learn that full information
regarding the decisions taken and the implementation thereof was
yet to be received from all the States.

44. The representative of the Ministry further informed the
Committee that the Central Advisory Board broadly endorsed the
main recommendations in the Kher Committee Report on the
Relationship between the State Governments and Local Bodies. Those
recommendations were also endorsed by the Central Government and
were passed on to the various State Governments for necessary action.
The representative further added that so far as the Ministry was
aware legislation on those lines had been introduced in the Bombay
State alone. The other State Governments had made certain chan

but had not entirely fallen in line with the recommendations of the
Kher Committee.

45. The Committee are glad to note that the views of the Minis-
try of Education are, broadly speaking, the same as those expressed
in the Kher Committee’s report. They would, however, suggest that
the Ministry of Education should take a little more lively interest in
persuading the State Governments to fall in line and to implement
the recommendations in Kher Committee’s report as early as possible
so that some uniformity in the administration of primary education
in different States is achieved which would certainly be conducive to
the expansion and improvement of primary education which at pre-
sent is in an unsatisfactory state. The Committee understand that
the teachers under the control of local boards suffer from certain
handicaps like non-payment of salary in time, utilisation for purposes
other than educational, transfers on grounds not considered reason-
able etc. The Committee would suggest that the State Governments
may be requested to examine the position in this respect and if neces-
sary exercise more direct control on general administration of primary
education with a view to eliminating the existing evils.

D. Central Assistance for Primary Education

46. The Ministry of Education informed the Conimittee that a
substantial share of expenditure incurred by the State Governments
for most of the schemes of development in the field of elementary
education was being borne by the Central Government. During
1957-58, assistance was being given for different categories of schemes
at the following rate:—

Percentage
(@) Schemes of Pre-primary education. . . 50
(b) Schemes of basic education . . 50

(c) Schemes of elementary education (including the

scheme for improving salaries of teachers of

primary and junior basic schools) . . 50
(d) Schemes relating to Women’s education . so
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47. The schemes inciuded opening of basic schools, primary and
middle schools, introduction ot crafts in non-basic schools, opening
and improvement of teacher training institutions, transformation of
non-basic teachers’ institutions into basic, seminars and refresher
courses for teachers and headmasters, improvement in salary scales of
teachers, strengthening the Inspectorate and other schemes of miscel-
laneous nature. ‘

48. During 1956-57, grants amounting to Rs. 329'9 lakhs were
sanctioned to the State Governments as the Centre's share on the
a ved schemes and a provision of Rs. 720 lakhs has been made in

¢ estimates for 1957-58 for that purpose.

49. The Central assistance payable to the States in a year was
sanctioned in two instalments. At first, one half of the payable
Central assistance was sanctioned as first instalment and for payment
of the next instalinent of Central assistance the State Governments
were requested to supply, (1) a six monthly progiess report (April
to September) for each scheme and (2) a certificate to the effect that
the amount had been utilised for the purpose for which it was sanc-
tioned. On receipt of the progres, veport for the first six months,
the sccond instalment was sanctioned. 'The grants tor the next year
were sanctioned on reccipt of similar reports for the previous year.

50. Generally speaking, the State Governments had not been able
to utilise fully the grants sanctioned to them for the schemes on
elementary education (including basic education) as may be seen
from the following statement showing the amount of grants sanctioned
to the State Government during 1956-57 and the amount not utilised
by them:—

Amount Amount Percentage
Name of State of grant not utilised of grant

sanctioned not uiilised
Andhra Pradesh . . . 56,200 28,725 si-o
A§sam . . . . . 15,06.600 2,92,600 193
Bihar . . . . . 43.65757 8,54,257 19°5
Bombay . C . . 40,41,217 17,53,466 43°3
Jammu & Kashmir . . . 3,88,930 Nil 00°0
Kerala . . . . . 26.56,270 6.68,831 252
Madhya Pradesh . . . 28,28,521 18,61,221 657
Madras . . . . . 14 99,785 24,425 1-6
Mysore . . . . . 6,59.015 4,94,651 2§°0
Orissa .. . . . 17,87,181 1,98.784 I1°1
Punjab . . . . . 15,94,900 785,700 408
Rajasthan . . . . . 9,65:044  4,38,035 454
Uttar Pradesh . . . . 6556790  19,37,459 295
West Bengal . . . . 40.88,230 2 48,300 6-0

N
©
-

ToTAL 529,94,440  95,86,454

]
i
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51. The major reasons for non-utilisation of grants by the States
were as under:—

(i) 1956-57, being the first year of the Second Five Year Plan,
there was delay in the siarting and implementation of
the programme.

(ii) Reorganisation of the States caused much dislocation of

work and adversely affected the implementation of the
schemes.

52. The representative of the Ministry explained that in case of
primary egducation, all the normal expenditure on the maintenance
ol primary schools was met by the State Governments. In case of new
primary schools which the State Governments wanted to establish,
the Centre gave them 50 per cent. of the expenditure. The Fduca-
tion Ministry's special eftort in the field of primary education was to
develop basic education and so they paid 60 per cent. of the expendi-
ture incurred by the State Governments for converting primary
schools into basic schools.

53. In view of the fact that the progress of elementary education
in the country is very slow, the Committec consider it rather unfor-
tunate that certain amounts of grants sanctioned by the Centre for
the development of elementary education should have remained
unutilised. The Committee were, however, glad to learn from the
representative of the Ministry that from the current year there would
be a better understanding as the States now knew in advance what
would be the financial assistance torthcoming from the Centre.

54. The representative of the Ministry stated that in the First
Plan the assistance was usually given by way of reimbursements in
quarterly grants. But subsequently it was agreed in consultationswith
the Ministry of Finance that the grants could be paid on six monthly
basis in advance. The Finance Ministry, however, insisted that before
the last instalment was paid, a report about the utilisation of the
grant for the first six months must be received from the State Gov-
ernments. The States had to get the reports from a number of
officials and institutions and naturally that took a great deal of time.
It was, therefore, further decided that the second instalment of grant
should be released on an approximate estimate as worked out by the
Department of Education in the States—the final reconciliation of
the figures being done at the end of the year. The State representa-
tives brought their schemes for discussion with Central Ministry of
Education sometime in December or January each year. The
schemes were thoroughly discussed and after agreement the financial
implications were submitted by the State Governments which were
discussed by the Ministry of Education with the Ministry of Finance.
Thus the States now had a clear picture of all the schemes.

55. In respect of the schemes coming under the State sector, the
State Governments were at full liberty to implement or modify the
programme to suit their needs. They were automatically entitled to



50£ercent.or60perccm.o£whatevcrwn ided for in the State
bu “ﬁtu, as assistance from the Central emnment without any
further scrutiny of the details.

56. In case of schemes coming under the Central sector, the
method of grant was liberalised and funds were allocated and the
States were asked not to wait for the formal sanction but to go ahead

with the programme.

57. The Committee pointed out to the representative of the
Ministry that a general complaint from the States was that inspite of
the fact that the overall plan had been approved by the Planning
Commission and the Government of India, the scheme could not be
put through in time because the details of the scheme were required
to be discussed again at the end of the year. The representative of
the Ministry admitted that that part of the complaint was correct. In
the First Five Year Plan when the implications were not quite clear,
the details of the schemes were discussed ycar after year to see how
the schemes were being worked in details. But now with the progress
of the Plan those detailed discussions were dispensed with and it was
left entirely to the State Governments to decide the details.

H8. While appreciating the steps taken to improve the utilisation
of grants, the Committce would like to suggest that the Ministry of
Education should invite the Members of Parliament of the State,
which could not fully utilise the grants or implement a particular
scheme in the ficld of education, to a conference and place before
them the difficulties in respect of that particular State and various
other handicaps in the way of progress. The Members of Parliament
with their detailed knowledge of the local areas might be in a better
position to offer useful and constructive suggesticns and thus many
of the difliculties or misunderstandings could be easily removed,
resulting in a better appreciation of the problems concerning the
States. Meetings should take place with regard to each State and in
that way the discussions would be confined to problems arising out
of one particular State at a time.

59. The Committee also suggest that there should be more effec-
tive co-ordination and co-operation between the Ministry of Educa-
tion at the Centre and the State Governments and both sides should
understand each other fully and appreciate the difficulties in the way
of each so that the existing feeling in the States that the Centre is
trying to centralise all authority even in the domain which really
belongs to the States is removed. The schemes in the field of educa-
tion should be more freely discussed between the Centre and the
States, and the Centre should liberally release the money according
to akscttled policy to enable the States to carry on the development
work.

60. The Committee noted with satisfaction the assurance given
by the representative of the Ministry that the Ministry had never
gone into the details of the Administrative machinery of the State
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- Governments and if there had been this tendency, inadvertently
perhaps, during the First Plan period that position would not be
allowed to exist at all during the Second Plan.

E. Improvement in the Salary of Primary School Teachers

61. The pay scales of elementary school teachers in different
States as on 1-4-1957 as shown in the statement at Appendix 1, reveal
a great disparity. The Ministry informed the Committee that at a
meeting of Educational Secretaries and Directors of Education held
in 1955 a recommendation was made that the minimum basic salary
for an untrained and trained teacher should be Rs. 40 and Rs. 50
respectively. On further consideration, however, it was not found
advisable to enforce a uniform minimum scale all over the country
as it was for the States to decide the salary scale they could afford
according to their available resources. Accordingly all the States
were requested to suggest reasonable salary scales for primary school
teachers in accordance with the existing salary pattern in respective
States and the local conditions including cost of living. The pro-

Is received were examined and the new scales as given in Appen-
dix II, were approved by the Government of India, assistance for
which was made available to the extent of 50 per cent. of the addi-
tional expenditure till the recommendations of the Finance Commis-
sion were implemented. During 1956-57, the following States
utilised the Central grants to the extent as indicated below:—

Amount Amount
sanctioned  utilised

(Rs. in lakhs)

Assam 7'5 7°5
Bihar 85 8-s
Kerala 9°5 9'5
Madras . . 10°39 10°09§
Maihya Pradecsh . 58 0°00145
Orissa . 3:99 3:44
Rajasthan 9-62 Not avail-

able
Uttar Pradesh . . . . . . . 10°28 1028
West Bengal . . . . . . . 1-625 9-425

62. During 1957-58 the first instalment of grants has been
sanctioned so far to the Governments of Uttar Pradesh, Orissa and
Bihar as shown below:—

Amount sanctioned as
first instalment

(Rs. in lakhs)
Uttar Pradesh 6.758
Orissa 2.3479
Bihar 6.125

2115. LS —4.
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63. To an enquiry of the Committee as to what will be the total
recurring cost if the salary of primary school teachers was brought on
a par with that of the lowest grade of Class 111 Central Government
scrvants, the Ministry of Education informed the Committee that the
total recurring expenditure on the salary and allowances of 11 lakh
teachers at the rate of Rs. 1,920 per annum per teacher would not be
less than Rs. 211 crores.

64. The Committee are sorry to note that all the States have not
been able to take advantage of the scheme of Central assistance in
this respect so far. The Committee suggest that the Ministry of
Fducation should persuade the remaining State Governments to take
advantagce of this scheme, so that the salaries of teachers can be raised
to a reasonably uniform level. The question might be discussed with:
advantage at the Education Ministers’ Conference, especially in view
of the prevailing dissatisfaction among the teachers reflecting in the
falling standard of education.

65. The Committee would like to suggest that the proposals of
iving additional amcnities to the primary school teachers by way of
%r(-e medical attendance, free housing and free education to their
children upto the Secondary stage, be favourably considered and
decisions arrived at expeditiously. The concessions should be made
available to all the primary school teachers including those employed
under the District Boards and Municipalities. Further, the possibi-
lities of insurance of teachers at concessional rates of premia should
also be explored with the Life Insurance Corporation.

F. Training Facilities for Primary School Teachers

66. At the end of 1955-56, about 65 per cent. of teachers in
primary schools in the country were trained teachers. The Ministry
of Education informed the Committee that the existing training facili-
ties were not adequate and schemes for teachers’ training had been
included in the Second Five Year Plan of each State. It was expected
that by the end of the Second Plan about 79 per cent. teachers in
primary schools would be trained teachers.

67. Regarding the expansion of training facilities for women
teachers and for expansion of girls education at elementary level, the
Committee were informed that a scheme costing Rs. 250 lakhs had
been recently finalised and the necessary provision made in the
Second Plan. The scheme consisted of two parts as under:—

(a) Schemes which do not involve any financial expenditure.
(b) Schemes which involve financial expenditure.

Sub-schemes included in Part (a):—
(i) Raising age of recruitment of women teachers.

(ii) Relaxation of educational qualifications of women
teachers.
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(iii) Relaxation of rules for part-time employment o! women
teachers.

(iv) Employing women teachers in girk' and boys' schools at
the elementary stage.

- (v) Giving preference to married men teachers whose wives
have received some education.

(vi) Reservation of places in training institutions for women
teachers.

(vii) Permitting girl students to appear as private candidates
at examinations. '

(viii) Co-education at elementary level.
(ix) Shift system for boys and girls.
(x) Special curriculum for girls’ schools.

68. These have been communicated to State Governments and
they have been advised to implement them as early as possible and
report the progress to the Government of India.

The various subschemes included inm Part (b) :—
(i) Free accommodation for women teachers in rural arecas.
(i) Appointments of School Mothers in rural schools.

(iii) Organisation of condensed and special courses of general
education and teachers’ training for adult women.

(iv) Stipends to women teachers for ‘“Teachers’ Training
Courses’, at under-graduate level.

(v) Refresher courses for trained women teachers.

(vi) Stipends for classes 8 to 11 provided they take to teaching
for 5 years at least.

69. Regarding the duration and standard of training of primary
teachers, the Ministry informed the Committee that many of the
training institutions for teachers of elementary schools were already
of the basic type and steps had been taken to transform all the
teachers’ training institutions at that level into basic as early as
possible preferably by the end of the Second Plan. The question of
bringing <ome uniformity in standards in Basic Teachers’ Training
Institutions was considered at a Conference of Principals of Post
Graduate Basic Training Colleges held in 1954. The Conference
made several recommendations and suggested syllabi for Basic Train-
ing Colleges and Post Graduate Basic Training Colleges which were
sent to the State Governments for guidance.

70. The representative of the Ministry informed the Committee
that all the new training institutions that had to be established would
be only of the basic type. Further, the various States were conduct-
ing refresher courses in a much larger number than before for the
traditionally trained teachers. During the First Plan about 17 post
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te basic training colleges were established and in all there were

5 training colleges which would train the staff for training schools

and some of the senior instruction officers. The Centre gave 60 per

cent. of the total expenditure, both recurring and non-recurring, for
establishment of new training schools.

71. The Committee feel that as the country has definitely accepted
the goal of having basic education, the Ministry of Education should
request the State Governments to expedite the work of transforming
all the teachers’ training schools into basic training schools. One of
the causes of the slow progress of basic education is that even with
regard to training schools and colleges, the States have not been able
to move fast enough so that every such school is turned into a proper
basic training school. The Committee would, therefore, suggest that
not only the number of Basic Training Colleges and Schools should
be increased to supply the required number of teaching personnel,
but also the duration and standard of training should be raised so
that the teaching personnel coming out of the training colleges and
schools are well equipped for the job required of them. Further, in
the traditional type ol training colleges for graduates, training in
techniques of basic methods of teaching should be made compulsory
instead of optional as it is in the Central Institute of Education so
that the teachers coming out of these colleges have the necessary
background in the basic methods of teaching. More women teachers
should be encouraged for training, especially for elementary schools,
and the schemes for encouraging the training of women teachers as
mentioned earlier should be pushed through with vigour in all the
States without further delay. A Sub-Committee of the Estimates
Committee which visited the Government Teacher’s Training Insti-
tute for Women in Daryaganj, Delhi which turned out women
teachers for Junior Basic Schools, found that the Institute had a
gractising school upto the middle standard of a non-basic type. The

ommittee feel that a Training Institute for Basic teachers must have
a practising school on basic lines, otherwise the trainees cannot
derive full advantage of the training and have to go to Basic School
outside the Institute for practical training.

G. Expansion of Girls' Education

~ 72. The following table shows the percentage of children in
different agegroups at the beginning and close of the First Five Year
Plan in elementary schools:—

195057 1955-56
Age groups i Boys Girls Boys Girls
Primary (6-11) . . 61 26 ' 2
Middle (11-14) . . 22 5 l ZS 33
Elementary (6-14) . 47 18 ] 56 24




73. These figures would indicate that the elementary education
of girls has been lagging behind out of all proportion to that of boys.

74. So far as the scheme for expansion of girls education was
concerned, the Committee were told that it was pro to offer
attendance scholarships to girl students and to exempt them from any
tuition fees in all elementary schools. Under this scheme attendance
scholarships would be awarded to girls whose parents apply for it in
all elementary schools except Public schools as under:—

Rs. n.p.
Graderand2 . . . . . . .. S§C per mensem
Grade 3 and 4 . . . . . . 1 00 »
Grade 5 and 6 . . . . . . 1 S0 »
Urade 7and 8 . . . . . . 2 00

»

75. It was proposed that the attendance scholarships would be
made available in kind such as clothes or mid-day meals or books
etc. according to the students’ felt needs.

76. The representative of the Ministry further informed the
Committee that in the Second Five Year Plan a sum of Rs. 2'5
crores was provided for special assistance to women’s education and
the total provision would be distributed to various States according
to the number of girls in age groups 6 to 11 not attending schools in
State and their ratio to the total population of the State. That would
help the States which were more backward to get more money than
the States which were comparatively advanced. The Committee were
informed that the letter containing the scheme was issued only on
the 2nd November, 1957. The Committee hope that no time will
be lost in implementing the scheme and that the funds earmarked
for this purpose would be fully utilised. The Committee would
like the Ministry to pay more concentrated attention to the question
of girls' education in view of the considerable leeway that has to be
made up in this direction.

H. Expansion and Improvement of Primary Education

77. The following figures as published in the “Review of the
First Five Year Plan” show the increase in the number of pupils in
age group 6 to 14 years and in the number of institutions during the
period 1950-51 to 1955-56:—

Pupils 1950-51 1955-56  Percentage
increase -

Giiyars . . . . 18,680,000 24,812,000 32°3
11-14 years . . . «  3370,000  §,095,000 ‘3
6-14 years . . . . 22,0§0,000 29,907,000 5.6
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Pupils 1950-51  1955-s6  Percentage
increase
Instituiions
Primary; Junior Basic School . . 209,671 277,197 32:2
Middle;Serior Basic Schools . . 13,596 21.702 596

The rate of growth in facilities for elementary education varied in
different States and a statement showing the percentage of pupils
compared to the total population in the age groups 6 to 11 and 11 to
14 in 1950-51 and 1955-56 in the various States is enclosed as Appen-

dix III.

78. The expenditure on the development of primary education
during the First Five Year Plan period at the Centre and the States

has been as under:—

(This is in addition to the expenditure on maintenance of the
institutions already established).

(Rs. in crores)

1951~ 1952- 1953- 1954- 1955- Tortal
s$2 s3 sS4 Sss 56

Prun;ry/anxcEduc;uon . . I2°3 13-3 16-6 20-4 222 848

Total development expenditure on
education including Primary/
Basic education at the Centre p 19-8 224 266 37-3 46'8 152°9
and States during the same
period . . .

79. From the figures as published in “Education in India” issued
by the Ministry of Education, the increase in the number of recog-
nised primary schools and number of pupils and teachers therein for
the period from 1948-49 to 1954-55 has been as under:—

|
' No. of Primary Schools | No. of Pupils | No. of
' i (in lakhs) teachers
{ .
R . Forboys  Forgirls| Boys Girls
1948-49 o 144,421 10,491 ‘ 92 34 | 384,005
1949-50 . . 190,854 13,972 | 126 48 | 517,898
1950-51 . - 195,770 13,901 , 132 51 537,918
1951-§2 . . 201,068 13,968 136 54 563,678
1952-53 . - 207,787 14,227 139 56 586,712
1953-54 - . 224,671 14,711 148 61 623,255
1954-SS - . 248,701 14.925 156 66 675,801*

*Out of these 417,816 were trained and 257,985 were untrained
teachers. a .
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~ 80. T hese figures indicate that there has been a steady &mﬁm
throughout the period in regard to the number of schools for boys
and girls, the number of pupils—boys and girls, as also the number of
eeachers. Three facts, however, stand out boldly:—

(i) The incgease in the number of schools for boys during
1954-55, when compared to the position in 1948-49 is
approximately 72 per cent., whereas the corresponding
increase in the girls’ schools is only 42 per cent. This
would indicate that more sustained and concentrated
efforts to improve the facilities for girls’ education are
called for.

(ii) The goal of providing compulsory, free and universal pri-
mary education is yet very much out of sight.
(iii) The number of untrained teachers is very large.

L. Qualitative Improvement

81. The Assessment Committee on Basic Education observed as
under regarding the condition of primary education in the country:

“We have grave doubts if all those concerned have yet fully
realised the pitiable state in which elementary educa-
tion is quite apart from basic education”.

82. The representative of the Ministry informed the Committee
that one of the problems that the Ministry has been tackling for the
last 10 years has been the problem of wastage in the primary schools.
Out of 100 children of Class I, 43 got into Class IV. One of the main
recommendations made by successive Commissions and Committees
has been the introduction of compulsion. Once a child got into
school, if it stayed on till the age of 11, it would ensure that at least
90 per cent. of the children become literate.

83. Regarding the qualitative improvement in primary schools,
the representative stated that in the beginning of the First Five Year
Plan, teachers in primary schools were paid Rs. 7, 9 and 11 in several
States but now the condition of their pay scales was comparatively
better. At present about 61 per cent. of the teachers in primary
schools were trained and the rest 39 per cent. were untrained. The
schools were often housed in poor and shabby buildings. The contin-
gency expenditure given to some of them was only 50 n.p. a month.
There were no proper buildings or furniture and other equipment
and the State Governments were not able to provide for these things.
The Central and State Governments were alive to these problems but
they had their limitations as to their resources. The State Govern-
ments were starting  various projects like refresher courses  and
seminars and even officers like Deputy Directors and Inspectors of
Schools were being given suitable training. - '

84. Shri N. R. Malkani, M.P., in his evidence before the Com-
mittee stated that in his opinion the work of ‘consolidation’ in the
field of primary education was even more important than that of mere
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‘expansion’. He said that new schools which were being opened in.
fine buildings had indifferent staff, furniture next to no and in
some schools the strength of staff came to 2 teachers for 5 of
100 to 120 pupils each. The equipment was also insufficient. He
suggested that for improvement in the quality, of education there
should be a definite teacher-pupil ratio and the schools should be
well equipped. For the building of schools in rural areas, he sug-
gested that it was not at all necessary to have pucca costly buildings.
in villages. What was required was a building made of local mate-
rial with simple and local design which could last for 25 to 30 years.

85. The Committee generally share the views of Shri Malkani on.
the qualitative improvement in primary schools and would suggest
that without checking the pace of expansion in the field of elemen-
tary education, the Ministry of Education should pay more attention
to the qualitative improvement and for that purpose local resources.
in the villages and towns should be mobilised and encouraged by way
of inviting the local people to share in the expenses of primary
schools for furnishing them properly and adequately. A drive for
furnishing local schools could attract local resources as in Saurashtra
where joint efforts were successfully made by all including the Minis-
ters to mobilise local resources for opening new and furnishing the
existing primary schools.

86. The Ministry of Education should also give financial assistance
to the State Governments for schemes of medical inspection of school-
going children which all States should be persuaded to have.

87. A Sub-Committee of the Estimates Committee which visited.
a number of institutions in Delhi area, both rural and urban, observ-
ed that the primary schools were generally housed in tents, the equip-
ment was poor, there was overcrowding in schools and that the grants.
to non-Government primary schools recognised by the Education.
Department were not paid in time. The Committee would recom-
mend that in Union territories directly functioning under the Gov-
ernment of India, conditions in primary schools should not be allow--
ed to remain as they are and the Ministry should make such satis-
factory arrangements in those areas for primary education as may be:
emulated by States with advantage.

J- All India Council for Elementary Education

88. The Ministry of Education and Scientific Research, by a resolu--
tion dated the 17th June, 1957, established an All India Council for-
Elementary Education with effect from st July, 1957 to serve as an.
advisory body in the field of elementary education, including basic-
as well as non-basic. The main functions of the Council - are to-
advise the Government of India, the State Governments and the local
odics on all matters relating to elementary education, to re a
im0 1y Pepare Scwies Pragame Br b g
and improverient of cleméntary education i each State, - ¢

-~
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89. The Ministry of Education informed the Committee that the
Council had held no meetings so far and an ad hoc provision of
Rs. 10,000 had been made for its expenditure in the current financial
year. No office had been set up, no building had been acquired and
no staff had been appointed for the Council so far. The membership
of the Council was being finalised in consultation with the State
Governments.

90. The representative of the Ministry further informed the Com-
mittee that the membership of the Council had been practically
finalised. Only one of the States had not sent its nomination,
Explaining the relationship envisaged between the Central Advisory
Baard of Education and the All India Council for Elementary Educa-
tion, the representative stated that the Central Advisory Board of
Education was an advisory body rc(fresemative of State Education
Ministries, Directors of Education and prominent educationists, which
advised Government in all phases of education except technical for
which there was an All India Council for Technical Education. The
Council of Elementary Education would deal with primary and basic
education. The report of the Council would be laid before the
Central Advisory Board of Education.

91. The Committee feel that it would be advantageous to set a
time limit for the preparation of schemes for imparting universal
compulsory education entrusted to the All India Council for Elemen-
tary Education.

92. Further, the Committee observe from the Government resolu-
tion quoted above that the composition of the All India Council for
Elementary Education provides for the Educational Adviser to the
Government of India and the Head of the Basic and Social Educa-
tion Division of the Ministry of Education to be the Chairman and
Secretary of the Council respectively. The Committee do not appre-
ciate the policy of intimately involving the Ministry with the manage-
ment of such bodies. They are of the opinion that there should be
some machinery on the lines of the University Grants Commission,
which may be statutory, autonomous or semi-autonomous. It should
be supplied with ample funds as well as sufficient authority to carry
on the work in its sphere in consultation with the State Governments.

K. Housing for Teachers in Rural Areas

93. The Ministry informed the Committee that so far as centrally
sponsored schemes were concerned, there was a sub-scheme included
under the general scheme for expansion of girls’ education and train-
ing of women teachers. Under this sub-scheme it was proposed to
provide free accommodation for women teachers in rural areas. The
grne_ral scheme had been circulated among the State Governments

implementation with financial assistance from the Centre. The
detailed proposals from the State Governments were awaited.

2118, LS 5.



94. In so far as the State schemes were concerned the Govern-
ments of Bihar, West Bengal and Orissa had included schemes in
their Educational Development Programmes under the Second Five
Year Plan for providing residential accommodation to teachers serv-
ing in rural areas. It was not specified by those’ State Governments
whether the accommodation would be free or not.

95. The Committece enquired whether the Ministry of Education
had put forward any scheme to the State Governments to subsidise
the Euilding of quarters for teachers and whether the Centre had
undertaken to sulaidisc co-operative housing societies which might
be started by the teachers. The Ministry of Education stated in
reply that during 1955-56 it was decided by the Government of India
that staff quarters attached to Basic Educational Institutions for
which no rent was to be charged should be considered as an integral

rt of the school building and Central assistance was made available

r their construction on the same basis as for school buildings.
During that year assistance was given to the State Governments and
voluntary organisations, where the staff quarters were proposed as
integral part of the school building. During the Second Plan, State
Governments which had included expenditure on staff quarters for
teachers in the expenditure on buildings for schools were receiving
assistance from the Government of India on the basis of 50 per cent.
contribution. Similarly, for voluntary organisations in the field of
Basic education, grants given for the same purpose were:—

1956-57 66 per cent. non-recurring expenditure and 50 per
cent. recurring expenditure.

1957-58 50 per cent for both recurring and non-recurring
expenditure.

96. As regards co-operative societies of teachers, the Government
of India’s assistance on the above scale would be available and it
depended upon the State Government concerned either to undertake
the construction of quarters themselves or through co-operative
societies.

97. The representative of the Ministry informed the Committee
‘that the Ministry had given top priority for the provision of free
housing accommodation to women teachers in rural areas as women
teachers were not willing to be transferred to other -places for want
of housing accommodation. '

98. The Committee feel that the agency of Panchayats in rural
areas should be more actively utilised for construction of houses for
teachers in rural areas with financial assistance from the Centre and
States on a grant-in-aid basis.

99. The Assessment Committee on basic education had recom-
mended that a Committee of Rural Engineers and Basic Education
Experts may be set up by the Union Ministry of Education for the



K:rpose of drawing up plans for cheaper and simple buildings for
ic schools. The representative of the Ministry, however, inform-
ed the Committee that the Ministry had asked for two experts from
the U.S.A. under the T.C.M. project “School building improvement”,
one an expert on planning and construction of buildings at low cost
for a period of 2 years and the other an eminent architect specialised
in school architecture for a period of 3 months. Prof. F. P. Schoe-
ter was already working in the country on construction of
school buildings at low cost and some of the State engineers
were being associated with him to study the problem. The Com-
mittee are of the opinion that the Ministry should slow down its
programme of construction of costly prestige buildings and utilise
the funds thus saved in providing a net work of cheap and simple
buildings for basic schools on a planned basis in consultation with
the State Governments, so that the fulfilment of the Directive laid
down in Article 45 of the Constitution is not delayed any longer.

L. Text Books for Primary Schools

100. The Ministry informed the Committee that the text books
used in the educational institutions in this country displayed a seri-
ous lack of planning on the part of authors and publishers. Their
contents often showed little regard to the educational requirements
of the class or readers for whom they were meant, to the suitability
of books including precision and accuracy of facts, to the formulation
of suitable exercises and application work. Little attention was
given to technical aspects of the work such as the quality and size
of paper, the lay-out of the page, size of type, binding, illustrations
and the overall set-up of the book.

101. To remedy these defects the Ministry of Education set up a
Central Bureau of Text Book Research in May, 1954 with the main
object of assisting and conducting research in the improvement of text
books. The main functions of the Bureau are:—

(a) to make a critical survey of the current text books litera
ture;

(b) to formulate educational criteria and guiding principles
for writing text books; .

(c) to prepare a comprehensive scheme of score cards for
appraising text books; and

(d) to br::ll;e a beginning with the preparation of model text

102. The Bureau in the first instance confined its activities to the
area of primary school text books and the subjects taken up for
investigation were, Hindi, Science, History and Geography. The
Bureau made a detailed analysis of about a hundred text books in
different subjects. A certain number of foreign text books had also
been analysed for comparative purposes. The Bureau also studies
the text book selection procedure in vogue in different States and



steps taken in certain States towards the nationalisation of text
The Bureau had also been active in discharging its advisory

ions and it had given expert advice to several State Govemn-
ments on such questions as type, size, quality of paper, illustration
etc. .

103. The Committee note that the Bureau has an advisory-cum-
servicing function and that it advises the State Governments on text
book selection, planning and production and is intended to tE‘rcpare
model text books. The Committee, however, understand that the
Bureau has not so far prepared any model text book of its own dur-
ing its existence of over 3 years. The Committee consider that this
neglected task should be taken up by the Bureau forthwith.

¥



IV. BASIC EDUCATION
A. Historical Back-ground

104. Basic Education as explained by Mahatma Gandhi is essen-
tially education for life and what is more education through life.
The traditional method of education through the medium of books
has long been recognised as unsuitable for alround development of
the child in his formative years and the advanced countries in the
West like America and England have accepted the principle of educa-
tion through activity replacing the traditional class room teaching.
A conference of educationists was called by Gandhiji in October,
1937. In the course of his address, Gandhiji outlined his scheme of
Basic education in these words:—

“I am convinced that the ‘Srcscnt system of primrr education
is not only wasteful but positively harmful. Most of
the boys are lost to the parents and to the occupation to
which they are born. "They pick up evil habits, affect
urban ways and get a smattering of something which
may be anything but education...... I think the
remedy lies in educating them by means of vocational
or manual training...... in imparting the whole art
and science of a craft through ?ractical training and
there-through imparting the whole education. 1 want
that the whole education should be imparted through
some handicraft or industry”.

105. The Conference after careful consideration of the scheme
put forward by Gandhiji resolved:

(i) That in the opinion of the Conference, free and compul-

sory education be provided for seven years on nation-
wide scale.

(ii) That the medium of instruction be the mother tongue.

(iii) That the conference endorses the proposal made by
Mahatma Gandhi that the process of education through
this period should centre around some form of manual
and productive work and that all other abilities to be
developed or training to be given should, as far as
sible, integrally related to the central handicraft
chosen with due regard to the environment of the child.

(iv) That the conference expects that this system of education

will be gradually able to cover the remuneration of
teachers.
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106. The second stage in the development of the idea of basic
education was the appointment of a Committee of Educationists
headed by Dr. Zakir Hussain. This Committee formulated a detail-
ed scheme popularly known as Wardha Scheme of Education for the
introduction of the new system of education. Some of the funda-
mental features of the Wardha Scheme are as undey:—

Intellectual training in and through Craft

(a) The craft or production work chosen should be rich in
educative possibilities and it should find natural points
of co-relauon with important human activities and
interests. It suggested agriculture, spinning and weav-
ing, cardboard work, wood work and metal work as the
basic crafts which could be utilised with greater advant-
age in the syllabus.

(b) Medium of Instruction
The mother tongue was to be the medium.

(c) The productive aspect
Rural education was to be made self-supporting if it was

to be compulsory. But there were obvious dangers of
stressing the economic aspect to the sacrifice of the cul-
tural and educational objectives.

(d) Relationship with life

They syllabi have to be based on three centres, intrinsically
inter-connected, as the foci for the curriculum i.e., the
physical environment, the social environment and
craftwork.

(e) Cih'zer}ship A
The scheme was designed to produce ‘workers’ who will
look upon all kinds of useful work including manual
labour, even scavenging, as honourable and who will
be both able and willing to stand on their own feet.

(f) Age range
The Wardha Scheme laid down a seven years’ course of
education from the age of 7 to 14.

107. The post war educational development programme prepared
by the Central Advisory Board of Education recognised the necessity
of converting the old primary schools into Basic Schools and the
Board worked out in details the cost that had to be incurred for that
purpose. It worked out the cost both for junior and senior schools
at Rs. 200 crores at the 1944 price level and pay scales etc.

108. The main conclusions of the Board in regard to primary
education on basic lines are given below:—

(i) A system of universal, compulsory and free education for

all boys and girls between the ages of six and fourteen
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should be introduced as speedily as possible though in
view of the practical difficulty of recruiting the requi-
site supply of trained teachers it may not be possible
to complete it in less than forty years.

(ii) The character of the instruction to be provided should
(ollow the general lines laid down in the reports of the
Central Advisory Board's two Committees on Basic
Education.

(lii) The Senior Basic (Middle) School, being the finishing
school for the great majority of future citizens, is of
fundamental importance and should be generously
staffed and equipped.

(iv) All education depends on the teacher. The present status
and remuneration of teachers and especially those in
Primary Schools are deplorable. The standards in
regard to the training, recruitment and conditions of
service of teachers prescribed in the report of the Com-
mittee approved by the Central Advisory Board in 1943
represents the minimmum compatible with the success
of a national system: these should be adopted and
enforced everywhere.

(v) A vast increase in the number of trained women teachers
will be required.

In the earlier stages antagonists of basic education characterised
it as a scheme of production with conscript child labour. Such mis-
conceptions arose partly through the wrong emphasis on the role of
craft in the syllabus. More than once it was emphasised that the
craft education was not intended to produce men who will directly
step into one or the other occupation, but to exploit the educative
possibility of a craft in giving a child a harmonious development of
his intellect by the use of his manipulative skill. Dr. Zakir Hussain
emphatically refuted the charge that the child labour was to be
exploited for economic purposes. But inspite of this and the practi-
cal experiments in basic education in the States and the attempts
made by the Central Ministry of Education to clarify the aim and
objects of the basic education, confusion continued to prevail till
as late as 1956.

B. Progress in Basic Education
(a) Introduction

109. The Assessment Committee in the year 1955-56 observed:—

“We found from our study in States that Basic Education is
interpreted in various ways even by people in high
authorities. It is our considered opinion that the
fundamental characteristics and values of Basic Educa-
tion should be defined and elucidated as often as neces-
sary. This is not a plea for rigidity or inelasticity but
for clarity”.



The Ministry of Education issued in 1956 a pamphlet entitled
“The Concept of Basic Education” which was circulated to all State
Governments. The outline of Basic Education as set out in the
pamphlet was a ed by the Central Advisory Board of Education
at its meeting held in 1956. The Conference of Education Ministers
held on 2nd and 3rd September, 1956 also passed & resolution approv-
ing the concept of basic education. They resolved:

“This conference of Education Ministers reaffirms that the
Centre and State Governments have accepted basic
education as the pattern of clementary education in
conformity with the enunciation of the concept of
Basic Education as clarified recently by the - Basic
Education Standing Committee and endorsed by the
Central Advisory Board of Education. In view of this
Conference, this declaration should form the basis for
the development of basic education in the country”.

110. Basic education has thus been accepted as a pattern of ele-
mentary education in the country after long drawn deliberations of

nearly twenty years.
(b) Quantitative Development

111. The First Five Year Plan envisaged that the number of
junior basic schools would increase from 35,002 in 1950-51 to 42,833
in 1955-56 i.e.,, by 22 per cent. The number of pupils in these
schools was expected to increase from 29,00,322 in 1950-51 to 52,76,278
in 1955-56 i.e., by 81 per cent. During the year 1955-56 the final
year of the First Plan, the number of basic schools in the country
was 47,813 out of which 31,898 were Elementary Schools in Uttar
Pradesh which the Government of that State considered as basic
schools. The number of non-basic elementary schools in the same
year was 2,35,167 excluding Uttar Pradesh. The percentage of basic
schools to non-basic elementary schools was, therefore, approximately
20. During the year 1956-57 as many as 3,464 non-basic elementary
schools were opened as against the 964 basic schools. The state-
ments at Appendix IV show the increase in the number of basic and
non-basic elementary schools in the country state-wise during the
First Five Year Plan period.

112. In the Second Plan the targets for basic schools are as
follows:— '

(i) Number of Junior Basic Schools will be increased from
8,360 to 33,800.

(ii) Number of Senior Basic Schools will increase from 1,645
to 4,571.

(iii) Enrolment in Basic Schools will rise from 11,00,000 to
42,24,000 students.



113. The Committee note that as against a total of 38,371 basic
schools (both Junior and Senior), the number of non-basic elemen-
tary schools at the end of the Second Plan period is expected to be
3,26,800 which means that the percentage of the basic schools to non-
basic schools wilP be approximately 11-6 as against 20 per cent. at the
end of First Five Year Plan. This is a situation which cannot be
viewed with equanimity.

(c) New basic schools and conversion of non-basic schools into
basic schools

114. During the First Five Year Plan period approximately 13,608
basic schools were established either by conversion or by starting new
schools but the exact break-up of the figures of converted schools and
new schools is not available. It is rather unfortunate that the Minis-
try should not have these figures. During the year 1956-57, however,
964 new basic schools were opened in different States and about 772
schools were converted into basic schools. It will be observed that
in the States of Andhra, Assam, Bihar, Kerala, Madras, Rajasthan,
Tripura, Delhi and Himachal Pradesh no new basic school was start-
ed during 1956-57. During the same period about 3,464 non-basic
schools were started as shown below:—

Andhra Pradesh . . . . . . 119
Bihar . . . . . . . . 770
Bombay . . . . . . . 355
Kerala . . . . . . . 99
Madhya Pradesh . . . . . . 859
Mysore . . . . . . . 282
Orissa . . . . . . . . 513
Rajasthan . . . . . . . 217
Uttar Pradesh . . . . . . 250

TorAL . . . 3464

115. The Ministry of Education stated that the need to reorient
clementary education on basic lines was felt long ago but the work
in that field before the First Five Year Plan was limited to a few
States and areas and was largely of an experimental and pioneering
character. The lack of resources and trained personnel were two
great barriers in the conversion of ordinary schools into basic and
the starting of new basic schools. The Ministry, however, added
that it was not considered advisable to take a general policy decision
to the eftect that all new schools to be started should be of the basic
pattern. Because, if it was made a matter of policy that every new
school should be basic school, it would retard the expansion of educa-
tion instead of furthering it. Besides, the expenditure already incur-
red on non-basic schools would not be a waste as the buildings, furni-
ture and other articles provided therein would be equally useful
when the schools werc converted into basic. Moreover, it was fur-
ther stated that provision was being made to introduce crafts and
Important features of basic education in all existing and newly
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opened elementary schools which could further facilitate their con-
version into basic.

116. The Committee note that the progress in basic education has
not been as it should have been. The Committee feel that much
more could have been done in the matter of expansion of basic
education if steps were taken earlier to re-orientate all the existing
primary schools towards basic pattern. Further, the Committee are
not convinced by the reasons given for opening fresh traditional
types of schools side by side with the basic schools. The Assessment
Committee on basic education had recommended that the financial
assistance given for the improvement or spread of elementary educa-
tion should be earmarked by States for basic education. The Com-
mittee are of the opinion that unless the Centre utilises its resources
earmarked for elementary education predominantly for the improve-
ment and spread of basic education in the country, the progress of
basic education will continue to be extremely slow. They, there-
fore, call attention to the recommendation of the Assessment Com-
mittee on Basic Education that the Union Government should insist
that any financial aid given by it directly or indirectly to improve or
spread elementary education is strictly earmarked by the States for
basic education i.e., Basic Schools and Basic Training Schools.

(d) Conditions in Basic Schools

117. 'The Assessment Committee on Basic Education in their
Report published in 1956 have given a graphic account of the condi-
tions in Basic Schools in difterent States.  They have stated that the
picture about Basic Schools is a very mixed one. In the four States
that they visited they saw some good basic schools and many bad
ones. The Basic Schools they saw in some of the States were with-
out the minimum equipment needed for basic education and the
teachers were mostly 1ill-trained. ‘In one State all schools were
rather indiscriminately called Basic Schools.” Taking the picture
as a whole, the Assessment Commniittee held that the basic education
at the basic schools level was certainly not satisfactory.

118. The Ministry of Education stated that no comprehensive
assessment on a scientific basis of the academic attainments of basic
and non-basic school children throughout the country had been
made so far. Wherever some enquiries had been conducted it was
found that in some way children of basic schools were superior and
in other ways those of ordinary schools. The Ministry further
added that the National Institute of Basic Education was examining
the question of comparing the achievements of basic and non-basic
school children on a small scale but no systematic study of the sub-
ject had yet been made by the Government. The Committee are
of the opinion that such a systematic study would be useful and.
might be undertaken with advantage by the National Institute of
Basic Education.



119. The Ministry informed the Committee that a syllabus was
prepared for general guidance of the State Governments and was
circulated to all the States. The syllabus was only suggestive and
it was not the intgntion of the Ministry to make it rigid for accept-
ance by the State Governments.

120. The representative of the Ministry further informed the
Committee that the standard of basic education in both rural and
. urban areas was not as satisfactory as they would like it to be. The
two most important steps which had to be taken for that purpose
were the improvement of salaries and thc improvement of training
of teachers. For the improvement of training it was nccessary to
carry out investigations into the methods and techniques and that
was being done partly by Post Graduate Training Colleges and by
the National Institute of Basic Education. The representative
further added that it was recommended that the period of training
of basic teachers should be increased from 1 to 2 years. As a result,
in 2 number of States the pcriod of training was raised to two years.
In order to remove the misgiving of thc rural people that Basic
education was inferior to the traditional, the representative added.
that a number of steps were proposed to be taken to cducate public
opinion on all aspects of the system of basic education. = There
would be non-official Boards of Basic Education in various States
which would serve as liaison between the Education Department
and the public, with the dual purpose of guiding the Education
Department and securing public co-operation. The Governments
of Assam, Bihar, Kerala, Orissa, and Delhi have already set up such
Boards in their States. There was also a proposal to celebrate a
Basic Education Week each year, to hold exhibitions of work done
in basic schools and to hold meetings and organise functions in the
basic schools where the grievances of villagers would be discussed.

Further, Basic Education would also be introduced now in urban
areas.

121. The Committee had the privilege of listening to the views
of some eminent non-officials interested in Basic Education and
they were unanimous that the system and standard of basic educa-
tion as prevailing at present in the basic schools by and large was
not at all satisfactory and that many of the existing Basic Schools
were basic in name only. The Committee consider it unfortunate
that even after 20 years of the enunciation of the scheme of basic
education, the standard existing in the basic schools should be poor
and that the Central Ministry should be still concerned about pro-
posals for improving the standard. The Committee would recom-
mend that the steps proposed to raise the standard of Basic Educa-
tion should be expedited so that the existing misgivings in the mind
of the public are removed as early as possible and Basic Education
1s put on sound lines throughout the country. The Committee
would also suggest the following further steps in that direction:

(1) The impression that Basic Education is meant for rural
areas and traditional education for urban areas should
be removed;



(2) It should be ensured that the standard of academic attain-
ment (as distinguished from the craft training) in basic
schools is on a par with the same in the corresponding
classes in the traditional schools;  «

(3) More Basic schools should be started in urban areas by
converting the existing traditional schools into basic;

(4) The programme of reorientation of existing primary
schools towards basic should as far as possible, be given
higher priority and the work should be completed by
the cntf of the Second Plan;

(5) The Ministry should make efforts to create confidence by
explaining the scientific scope of basic education and its
inherent qualities in building national character and
love for manual work;

(6) The equipment and productive out-put in Basic schools
should be improved and necessary arrangement for
timely supply of raw material to Basic schools should
be made;

(7) All efforts should be made to maintain high standard in
basic schools and the work of consolidation should be
given due attention along with the work of expansion;

(8) Leaders in political and administrative field, who have
faith in Basic Education, should give preference to
Basic over traditional education so far as their own
children arc concerned.

(e) Post Basic Schools

122. The Assessment Committee on Basic Education  observed
that the uncertaintics as to what would happen to children who pas-
sed out of senior basic schools and who wished to go up for higher
education gave cause for profound anxiety to the parents.

123. The Ministry informed the Committee that the require-
ments of the students passing out of Senior Basic Schools for further
study would be met by the Post Basic Schools. During the First
Five Year Plan 28 Post Basic Schools were established out of which
14 were in Bihar; other States having Post Basic Schools were Assam
5, Bombay 4, Madras 4 and Orissa 1. As to the reasons for such a
low figure of Post Basic Schools, the Ministry stated that Basic Edu-
cation had not developed to the Post Basic level in most of the
States.  Besides, a large number of elementary schools were to be
converted into basic and that was given prior consideration. In
the Second Plan, provision had been made for financial assistance
to State Governments for furthering programmes of expansion of
basic education in general and the establishment of Post Basic
Schools in particular. A separate scheme for the establishment of
Post-Basic schools was finalised and circulated to the State Govern-
ments for implementation from the current year. This scheme



provided for financial assistance to the extent of 60 percent of the
recurring and no-recurring expenditure for that purpose. For the

year 1957-58 a provision of Rs. 8 lakhs was made for the establish-
ment of Post Basic Schools.

124. Regarding the existing practice for the admission of students
from Senior Basic Schools for turther study, the Ministry stated that
the practice varied from State to State. Generally speaking, students
of I.EC Senior Basic Schools were treated at par with the pupils from
the non-basic schools in the matter of admission into multipurpose
schools or high schools. In the Madras State, the pupils of the
Senior Basic Schools were admitted into multipurpose high schools
after a test conducted by the school authorities. In Madhya Pra-
desh, the pupils were treated at par with other pupils from non-
basic schools, if they had offered English as an optional subject at
the Senior or Basic stage. In Delhi students of Senior Basic Schools
were admitted to multipurpose schools in the same way as students
from non-basic middle schools. In Bombay, there was no differen-
tiation between pu&ils of Basic and no-basic schools in respect of
admission to secondary schools and all students from Senior Basic

Schools could join any type of secondary school viz., multipurpose
ordinary or post-basic.

125. The Ministry further stated that all the issues concerning
post-basic education were examined by the Assessment Committee
on Basic Education, the Standing Committce of the Central Advisory
Board of Education, the Central Advisory Board of Education and
the Education Ministers Conference held in September, 1956. The

findings and recommendations of the above mentioned bodics were
as under:—

Sub-Committee of Standing Committee

‘“(a) The students who have passed through the post-basic
schools may be considered equal to secondary or higher
secondary schools students according to the number of
years of instruction that they have undergone as com-
pared to the number of years prescribed for high

schools and higher secondary schools in the various
States concerned.

(b) Opportunities for higher education to students passing
out of post-basic schools should be provided. State
Secondary Education Boards should test the students
of post-basic schools in a manner suitable to the system
of Basic Education and on the result of these tests
those students who have come out successful may be
declared eligible for higher education in the same

manner as successful students of the traditional
schools”.

The Central Advisory Board of Education

“The Board was concerned about the fact that Bbys ing out
of Post-Basic schools were not able to get admission into Universities
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for higher education. In this connection it endorsed the recom-
mendations of the Sub-Committee appointed by the Standing Com-
mittee on Basic Education to examine the question of admission into
Universities of boys passing out of Post-Basic schools”.

Basic Education Assessment Committee

“(a) It is of utmost importance to guarantee proper dovetail-
ing of basic education with secondary uﬁxcation in such
a manner that equal years of study in different types
of institutes will be considered as of equal value for
purposes of admission into institutions of higher edu-
cation.

(b) It will presently become nccessary for Universities to
recognise Post-Basic education for purposes of admit-
ting pupils passing out of Post-Basic Schools.

(c) The State Governments should also give Post-Basic schools
full chance in their scheme for recognition of such
schools”.

Standing Committee of C.A.B.E.

“Post Basic schools should be regarded as an integral part of the
secondary education system and that Boards of Secondary education
should evolve an examination suitable for Post-Basic schools. On
the result of this examination successful candidates should receive
certificates identical with those awarded to candidates who success-
fully complete the higher secondary course”.

Education Ministers' Conference held on 2nd and 3rd September,
1956

“The standard of education given in Post-Basic schools should be
as high as, or even higher than, that in ordinary secondary schools.
When this is ensured, negotiations for their recognition should be
carried on with the Universities”.

126. The Ministry added that these recommendations were
brought to the notice of State Governments, Universities, Univer-
sity Grants Commission and Inter-University Board for implementa-
tion and comments. The State Governments had generally expres-
sed agreement with the recommendations. However, most of the
States had stated that they had not so far developed basic education
to the Post-Basic stage and as such the question of recognising basic
education and finding admission into institutions of higher educa-
tion etc., to Post-Basic students did not confront them for the pre-
sent. The reply received from the Government of Bombay where
some progress had been made in Post-Basic Education was as under:

“The recommendation is already carried out in the State. The
Post Basic Sch are given recognition as Secondary Schools and as -
such they are eligible to send their students to the Secondary School
Certificate Examination; and students passing out of the Secondary
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School Ceruficate Examination will be eligible for admission to
Universities. The Secondary School Certificate Examination as
conducted in this State offers a variety of choices so that the Post-
Basic School students can take a combination suitable to the crafts
taught in these schools”.

127. As for the Universities, most of those trom whom replies had
so far been received had stated that the matter would be placed
before their Boards of studies. :

128. The final reply of the University Grants Commission was
still awaited. The Inter-University Board had informed that the
were collecting the information from the State Governments an
the matter would be processed further by their Standing Committee.

129. The representative of the Ministry informed the Committee
that the Ministry had advised the States to remove all restrictions in
the further study of pupils of Basic Schools. The States were advis-
ed to provide the same quantum of syllabus in various subjects in
the senior Basic Schools as in the middle schools, to start teaching
of English at the same stage and to freely admit pupils passing out
of senior Basic Schools in traditional High Schools.

130. The Committee note that the question of providing further
avenues of education to the students & the senior Basic and Post-
Basic Schools is receiving the attention of the Ministry. The Com-
mittee are entirely in agreement with the views of the Assessment
Committee on Basic education in this respect that (a) the whole
question of Post-Basic Schools should be fully discussed and there
should be some clear declaration of policy in regard to the same,
(b) the pupils ing out of Senior Basic Schools who wish to join
secondary schools other than Post-Basic Schools should be permitted
to do so, and (c) the pupils passing out of Post-Basic Schools should
be permitted to join in appropriate courses of studies in the Univer-
sities.

131. The Committee recommend that clear and unambiguous
enunciation of policy on these lines and the issue of suitable instruc-
tions by the various authorities concerned should be expedited.

(f) Model Basic School

132. The Ministry informed the Committee that they had work-
ed out of a detailed scheme for the establishment of a Model Basic
school in Delhi on the recommendation of the Standing Committee
of the Central Advisory Board of Education. The scheme had
been agreed to in principle and the details were being worked out.
The school was meant to be an urban school to meet the view held
by many that Basic was an inferior type of education reserved for
rural areas. The school was also to be used for demonstrating to
the public the efficiency of basic education under favourable circum-
stances. The expenditure on the school was expected to be about
Rs. 7 lakhs for the total second Plan period.



133. For the location of the Model Basic School in Delhi, the

esentative of the Ministry stated that there were great many
misunderstandings about basic education in urban areas and so it
was intended to try the experiment in Delhi where there was no
Model Basic School and where it would be possible for the Ministry
to supervise its working effectively. .

134. To a question of the Committee whether it was necessary
for the Ministry to have the school under its direct administrative
control, the representative replied in the affirmative adding that in
that case the school would be closely associated not only with the
Ministry but also with the National Institute of Basic Education.
The Standing Committee on Basic Education could be an assessment
Committee and could give much guidance and assistance whenever
found necessary. Besides, the officers of the Ministry dealing with

blems of Basic Education would also have an opportunity to visit
1t and give proper advice.

185. The Committee feel that the reasons given by the represen-
tative of the Ministry are not fully convincing in that the officers of
the Ministry and other bodies mentioned could give advice and gui-
dance even if the control of the school was entrusted to an indepen-
dent body. The Committee, therefore, suggest that the proposed
Model Basic School should be put under the charge of a Board con-
sisting of persons with sufficient experience in the field of basic
education.

186. The Committee would further recommend that another
Model Basic School should be established in a rural area so that a
comparative study of the experiences of urban and rural model
schools could be made with advantage.

C. National Institute of Basic Education

(a) Introduction

137. The necessity of a research Institute for furthering research
in basic education was keenly felt for a long time as no system of educa-
tion can sustain itself without proper and progressive research in
different fields of its working. %he Assessment Committee on Basic
Education referred to this problem. The Standing Committee on
Basic Education of the Central Advisory Board of Education at its
meeting held in March 1955, recommended the setting up of a
Research Centre for Basic Education. The scheme was approved by
the Planning Commission during the First Plan period and the
National Institute for Basic education was established accordingly on
the 1st of February, 1956. During the first year of its existence a
major part of its time was devoted to organisation of office and recruit-
ment of staff. The Institute is housed in a rented building in
Friends Colony in New Delhi at monthly rental of Rs. 1100|-.

(b) Constitution, scope and functions

188. The National Institute of Basic Education is a subordinate
office of the Ministry of Education and Scientific Research with a
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Director as its administrative head. Its main functions are as
follows:—
(i) To undertake rescarch from an all India point of view in
the field of basic education on matters like:—

(a) Correlation and other problems of teaching methods.

(b) Curricolum construction.

(c) Research in crafts.

(d) Improvement of craft equipment and materials.

(e) Production of literature for children and teachers includ-
ing guide books for teachers.

(f) Craft for basic schools in urban areas.

(k) Optimum time which may be allotted in curriculum to
various crafts.

(h) Factors involved in reconstituting schools on the basic
pattern, ’

(ii) To undertake the training of basic education workers at
higher level i.e. Inspectors, Administrators and Supervisors
and to associate itself in various ways with the work of the
existing basic Training Institutions.

(iii) To function in an advisory capacity and as a clearing house
of information on various issues to be referred to it by the
Central and State Governments.

139. To guide the fonnulation and conduct of research work
there is an advisory committce consisting of officials and non-officials
with the Minister of State for Education as its Chairman.

140. The Ministry informed the Committee that the Institute
sought the co-operation of all institutions in the field of basic educa-
tion including Hindustani Talimi Sangh, Wardha, Jamia Millia and
other Post Graduate Basic Teachers’ Colleges whenever necessary. It
was also trying to co-ordinate the work of such institutions through
activities like publication of Basic Education Abstracts, organisation
of research programmes and seminars and by acting as a clearing
house of information for all such institutions,

141. To a question of the Committee whether it would not be
advantageous to make the National Institute of Basic Education an
independent body instead of making the institute a sub-ordinate office
of the Ministry, the representative stated that in earlier stages of
developing such institutions it was necessary to have close liaison bet-
ween the Ministry and the Institutions. Besides, there was an advi-
sory committee for the Institute presided over by Dr. Shrimali,
Minister of State for Education and including some officials of the
Ministry to guide and-supervise the general development. The insti-
tution was under the Ministry for budgetary purposes and things
could be looked after much more quickly than would be the case
tr))thcrwxse The actual work in the Institute was the charge of the

irector.

142. The Committee feel that there has been a tendency which
has been marked in recent years of each Ministry taking to itself
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more and more of administrative and executive work which really
does not fit in with the original conception of a Secretariat organisa-
tion for dealing with policy matters distinct from day to day

tration and executive functions. The Committee, therefore, suggest
that the Ministry, instead of directly administering such institutions,
should gradually hand them over to other agencies created for that
purpose.. In this way the Ministry may continue to have general
overall control so far as policy is concerned; it should not involve
itself directly in the administrative and executive functions.

(c) Research work

143. The following items have been taken up for research at the
National Institute of Rasic Education. The investigations are still in

progress’—

(1) Analysis of basic syllabi;

(2) Analysis and evaluation of Graduates Basic Training
Colleges syllabi;

(3) Evaluation of Hindi readers used in basic schools of Hindi
speaking States: '

(4) Difficulties experienced by basic school teachers;

(5) Measuring educational potentiality of crafts.

144. The Institute has circulated to all the States and Institutions
connected with basic education an outline of their research pro-
gramme and the various problems undertaken for research. A report
(Part I) on the educational potentialities of the crafts has been pre-
pared and circulated for comments. The report has focussed its
attention on formulating the factors contributing to the educational
potentiality of the craft. After analysis of 16 factors and comments
thereon a final list of 10 factors was drawn up and sent to eminent men
in the field of basic education with a view to giving weightage to them.
Data regarding the analysis of the basic schools syllabi has been col-
lected and the replies received are under processing. No scholars are
working in the field of research except the members of the staff of
the Institute who are engaged on educational research. So far no
practical tests in the basic schools or colleges have been conducted.

uestionnaires on the subjects under study have been framed after
the study of necessary material and have been circulated for replies.

145. As regards the delay in initiation of research and other work
of the Institute, the Director of the Institute informed the Committee
that the delay was due to the fact that the staff in the Institute joined
at different periods as U.P.S.C. took more than six months in filling
up the posts.

146. The Committee feel that as there was an urgent need of
research being done in the field of basic education, attempts should
have been made from the very beginning to equip the Institute in
that respect without any loss of time. Further, the Committee agree
in this respect with the recommendation of the Assessment Committee
on Basic Education that in selected Basic Training institutions already
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functioning and in the Graduate Basic Training Colleges, provision
for research in basic education should be made and schularships should
be offered to the best trainees in such training institutes to encourage
them to undertake the rgsearch work. The Committee would prefer
Research units working in different regions on the problems connect-

ed with Basic Edycation in their region under the overall guidance of
the National Institute.

(d) Publications

147. As a part of its fublication programme, the National Institute
of Basic Education had brought out a Basic Education Abstracts

which was sent to Basic Training Institutions. This Abstract was
intended to record in brief the developments in basic education pub-
lished in books, research reports, articles and other sources. The
second issue was in the press and both the numbers would be printed.
Other material under preparation or in the press are:

(a) Basic activities to be introduced in non-basic schools (in

English and Hindi) .

(b) Exhibitions in Basic Education.

(c) Research in basic education.

(d) Text books in basic education.

(e) Trends in curriculum-making in Graduate Basic Training
courses.

(f) A brochure on the development of basic education from
194849 to 1954-55.

148. The Committee note that many of the pamphlets, brochures
etc., intended to be issued by the Institute, are yet in the preparatory
stage. The Committee understand that the Institute proposes to
start a quarterly journal* on basic education both in Hindi and

English.
(e) Training of Administrative and Inspecting Officers

149. No training programme has so far been organised by the
Institute and it was stated that it would be taken up at a later stage
when the staff had been built up and the Institute was established
in a better building. The Committee would like to 3uote below the
observations of the Assessment Committee on Basic Education regard-
ing the need of training of Administrative and Inspecting Officers:—

“It is at the administrative level today, more than at any other,
that serious difficulties arise in development of basic education.
Education Departments are concerned with innumerable problems.
Basic Education is even now only a small and side item in their

rogrammes of work. In none of the States did we find a Director
of Public Instruction to whom basic education was an issue of the
utmost importance, nor did we find any of them fully conversant with
the problems of basic education in their respective States.”

*N. B. The First issue of the Journal has since been published
and has made a promising start.



150. The Committee would, therefore, recommend that the Inst-
tute should undertake without any loss of time the training of basic
education workers at the higher level, i.c., Inspectors, Administrators, -
Supervisors etc.. to enable them to properly appreciate the problem in
the field of basic education.

(/) Clearing House of Information .

151. The Sub-Committee of the Estimates Committee which vasit-
ed the National Institute of Basic Education learnt that all the State
Governments had co-operated in the different projects of the Insutute
by supplying replies to their questionnaires and by referring some of
their problems to it. The basic training colleges had also referred
certain problems to it. A rescarch worker from New York and one
from Sweden had also referred some problems to the Institute. The
Committee feel that it would be advantageous to associate the officials
of the State Governments more closcly with the Institute. "Those oth-
cially connected with basic education and teachers from post-graduate
training colleges can work in the Institute for a limited period on the

roblems faced by themn taking the help of research workers in the
nstitute. This would increase the co-ordination between the agen-
cles and the Institute.

(8) Location of the Institute

1562. The Ministry of Education stated that a decision has been
taken to locate the National Institute of Basic Education in a rural
area. The representative of the Ministry further stated that they had
~xamined 4 or b sites but no site had been finally selected. It was
intended to locate both the Institute of Basic Education and the
National Institute of Fundamental Education in one compact build-
ing in rural area where there were basic and primary schools and
opportunitics for social education work existed. The Directors of the
Institutes were asked to select the best place, fulfilling the above con-
ditions. Asked about the advisability of locating the Institute in the
capital of somc towns in former Indian States where good buildings
were available, the representative stated that a special kind of area
was necessary for such Institutions and they could not be located in
places. What was required was a building specially designed for
the purpose on a comparatively modest scale located in rural area
and for that purpose a provision of Rs. 7 lakhs was already made.

153. The Committee feel that the question of locating the National
Institute of Basic Education should be further reviewed and the feasi-
bility of locating it at a place where there are already vacant buildings
available should be examined. The Committee would suggest that
the Institute should be located in an area where some kind of research
in basic education has already been undertaken and that the real
necessity or otherwise of spending another seven lakhs of rupees in
these days of financial stringency should be carefully examined. The
Committee note with satisfaction the assurance given by the represen-
tative of the Ministry that the Ministry will examine the possibility
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of finding such suitable alternative accommodation. The Committee
also suggest that the feasibility of setting up this Institute in Wardha

where the idea of Basic Esducation was given shape might be examin-
ed by the Ministry.

(h) Budget of the Institution

154. The Institute started working on the Ist February, 1956 and
hence practically no expenditure was incurred during 1955-56. A
budget grovision of Rs. 2 lakhs was made during the year 1956-57 out
of which a sum of Rs. 58,676 only was spent. It was explained that
the whole amount could not be spent as (a) all the staff could not
be recruited in 1956-57; (b) all equipment could not be purchased;
and (c) provision of Rs. 30,000 for payment of rent was not spent
as the ofhce was situated in the premises ot National Fundamental
Education Centre which was also a Government Institution.

155. A lump sum budget provision of Rs. 2 lakhs has been made
for 1957-58, which has been divided as f[ollows:—

Rs.
Pay of officers . . . . . . . . 20,640
Pay of establishment 35,53$
Allowances and Honoraria . . . . . 27,127
Other charges . . . . . . . . 116,698
ToTAL . . . 200,000

D. Craft and Productivity Aspect in Basic Education
(a) Introducnion

156. In every progressive system of ceducation importance of craft
has now been widely recognised.  In the West the importance of craft
in the formal education of the child was recognised in the nineteenth
century and in a Swedish school handicraft was introduced as a subject
in 1872. On this subject Gandhiji said “We have upto now con-
centrated on stuffing children’s mind with all kinds of information,
without even thinking of stimulating or developing them. Let us
now cry a halt and concentrate on educating the child properly

through manual work, not as a side activity, but as a prime means of
intellectual training.”

(b) Choice of crafts

157. In the Wardha Scheme on Basic Education it is laid down
that the craft or productive work chosen should be rich in educative
possibility and that it should find natural points of correlation with
important human activities and interests. Gandhiji expressed his
views in this regard in the following words:—

“My plan to impart education through the village handicrafts
like spinning, carding etc., is thus conceived as the
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spearhead of a silent social revolution fraught with
most far-reaching consequences. It will provide a
healthy and moral basis of relationship between the city
and the village and thus go a long way towards eradica-
ting some of the worst evils of the present social insecu-
rity and poisoned relationship between the classes. It
will mean a new cducational technique where progres-
sive self-reliance in all aspects of a healthy and balanced
life—economic. physical, social, moral and cultural—-
forms the medium of instruction; and the nec

knowledge of subject-matter is given, habits and atti-
tudes formed and developed through this process.”

158. The Ministry informed the Committee that_spinning, weav-
ing, gardening and horticulture (leading to agriculture) were the
main crafts chosen for basic schools. Carpentry, toy-making, leather
work and ncedle work were often chosen as subsidiary crafts. In
choosing a craft the following factors were taken into consideration:—

(i» whether the craft was practised in the locality in which
the school was situated;

(i1) its educative possibilities; and
(iii) children’s liking.

Zakir Hussain Committee recommended the following crafts for
the basic schools —

(i) spinning and weaving;

(i) carpentry;

(iii) agriculture;
(iv) fruit and vegetable gardening;: and
(v) leather work.

They also pointed out that any other craft for which local and
geographical conditions were favourable may also be introduced in
the schools.  In the "syllabus lor basic schools’ published by the Minis-
try of Education, the additional cratts suggested are (a) book-craft
including paper and card-board work leading to wood and metal
work, (b) clay work and pottery (¢) fisheries and (d) home craft.

_ 160. The Ministry further stated that in most of the basic schools
in the country, cotton craft (spinning and to some extent weaving
also) or gardening was usually the cralt taught. Besides these, paper
and cardboard work leading to wood work, metal work, cane and
bamboo work, coir work, fisheries, leather work, clay work, pottery,
home craft etc., were some of the crafts which were either taught or
were considered for being taught in some basic schools where these
crafts were in existence in the locality. The leather work was introduc-
ed in some senior basic schools in Uttar Pradesh. It was also a subsi-
diary craft in few other States. The Ministry was not sure whether
fishery was introduced as a craft in a basic schools in any State.
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161. The Committee understand that the National Institute of
Basic Education has undertaken investigations to measure educational
tialities of crafts with a view to determining the extent to which
academic knowledge can be imparted through each of the crafts, the
extent to which each of the crafts may be expected to arouse and
sustain the interest of schools children, the extent to which each cratt
could be spread over the various grades in their gradually increasing
difficulty and complexity etc. The Committee would, however, re-
emphasise that in view of the importance of craft and the co-relation
of teaching through its medium in the curriculum of basic schools, the
Ministry should take all steps to see that the selection of craft in basic
schools is done carefully and that the teaching is scientifically cor-
related with craft and not done mechanically as is reported to be the
case in a number of basic schools in the country at present.

(c) Productive aspect

162. Gandhiji made two claims for Basic Education. Firstly, that
through crafts a better type of education could be imparted and that
practice of craft far from eftecting the efficiency of education would
uuprove its quality: and secondly, that it could be self-supporting
through the work of the child though for the first or even second
year's course it may not be so. He held: “If such an education is
given, the direct result will be that it will be self-supporting.  But the
test of success is not its self-supporting character, but that the whole
man has been drawn out through the teaching of the handicraft in a
scientific manner. The self-supporting part should be the logical
corollary of the fact that the pupii has learnt the use of every one ot
his taculties.”

163. The Wardha Scheme of Education supported the sell-support-
ing aspect of basic education with a warning against the obvious
dangers of stressing the economic aspect to the sacrifice of the cultural
and educational objectives.

164. The representative of the Ministry informed the Committee
that when the productive aspect was emphasised by Gandhiji, the
Central Advisory Board of Education had generally accepted the Basic
Scheme leaving out the point of productivity. They held that the
aspect of making the schools self-suflicient should not be emphasised.
Thereafter due to efforts of Dr. Zakir Hussain they have changed
that opinion but still there was no general agreement on that point.
But there was now a growing opinion that basic education cou&onot
be made really effective unless the products of the children’s work
were good enough to be saleable. here should be real evidence of
honest and hard work put into the products. The emphasis should
be on the workmanship.

165. Acharya J. B. Kripalani who gave the benefit of his views
to the Committee rightly stressed that the whole essence of basic
education was that the craft work must be done with care and with
Proper knowledge, otherwise it would be defective education. He

that Gandhiji had an idea that craft work in basic education



should be able to meet the salaries of the teachers and if the work
was carefully done it could do that. He further added that in Seva-
more than 50 per cent. of the expenses of the school were
S::ycd by the worfcthat was done in the schopl and that in some
schools even 75 per cent was met out of the work done. A
to him, the primary condition of a successful school was that the craft-
work nhoulg be done meticulously so that it could bring some
income. It might not be 25%,, 30%, or 50%, but in the total educa-
tion budget of a State it would be a substantial amount. The Com-
mittee generally are in agreement with these views.

166. The Committee understand that on the recommendation of
the Central Advisory Board of Education the Ministry of Education
appointed a Committee of two officers which studied the question of
productive aspect in Basic Schools in different States and found that
the highest percentage of selfsufficiency reached by Junior Basic
Schools in India (1950-51) was about 12.1. Amongst Senior Basic
Schools, the Mathia Senior Basic School, with wood and metal work
as craft in the top three grades, was found to be self-supporting to
the extent of 44.083 per cent. The Sevagram Basic Schools reached
the maximum limit of being self-supponting with its 63 per cent.

167. The Committee arc convinced that if the Basic schools are
well equipped with the necessary raw material, tools and appliances as
well as sullicient land and livestock w case of agricultural basic schools
and arc siafted and supervised by well trained persons having faith in
the objective of sellsutlicient and sclf-supporting ¢ducation, the pro-
ductive aspect of Basic Fducation would certanly receive a fillip and
the existing misgivings in that respect will be removed. The Com-
mittee, therefore, suggest that productive aspect in Basic Education
should not be overlooked and some standard targets of production
should be laid down for different classes keeping in view the age of
pupils, the cquipment supplied and the nature of the craft.  These
targets should be periodically reviewed and suitably improved upon
as more expertence is gained.  Care should, however, be exercised to
sce that the productive aspect does not, in any way, undermine the
academic aspect ol traiming,.

‘d; Disposal of Basic School Products

168. The Second Wardha Education Committee of the Central
Advisory Board of Education observed:—

“The basic education scheme centres round a productive basic
craft. Means will have to be devised for the disposal of
the marketable articles thereby produced. An econo-
mical method of marketing is essential, and as this is
beyond the scope of any individual school it will only
be possible if a Central agency in each province under-
takes this work...... the provincial government in each
case should undertake direct responsibility for this
organisation.™



169, The Ministry informed the Committee that the practice in
regard to disposal of products in basic schools varied from State to
State and even within a State from craft to craft.

170. The Ministry further added that at present majority of basic
schools in the country were Junior Basic Schools and the quality of
the products was not, generally speaking, good enough to attract
buyers in the o market. The question of disposal of articles
produced by basic schools was considered by the Standing Committee
in their meeting held in June, 1955. That Committee expressed the
opinion that they could be consumed by the school community itself
and that whatever may be the mode of disposal, the net profits
derived should go back to the students in the form of free mid-day
meals, khadi uniforms, etc. This recommendation of the Standing
Committee was circulated to the State Governments who were res-
ponsible for the implementation.

171. The representative of the Ministry further informed the
Committee that the question of disposal of products of basic schools
had been engaging the attention of the Ministry since 1937 and that
different ways and methods were explored. The present position
was that in some States, the State Governments themselves placed
orders for some of the products of basic schools. The suggestion
that children themselves may be given the products at cost price was
also being implemented. Further, the recent suggestion of the
Standing Committee that the income from the products should be
utilised largely not for adding to the Government treasury but for

providing some small amenities to the children themselves was also
under active consideration.

172. The Committee feel that State Governments should be
persuaded to take more interest by either purchasing the products
of basic schools or by arranging their disposal through State emporia,
bhandars, etc., and by enlisting the help of the Khadi and \Eflage

{zu.lustries Boards in that respect. As suggested by Acharya ]. B.
ri

palani, a corner in the emporia, bhandars, etc., marked as

“Children’s work” may be earmarked for the display and sale of
basic school products.

E. Production of Literature on Basic Education

173. The dearth of good literature for the guidance of both
teachers and children in basic education has lon

been felt. The
Assessment Committee on Basic Education refen'cg to that problem.
They stated that a considerable quality of good literature was pro-
duced in several Basic Training Institutes and suggested that if a
scrious attempt was made to get such literature properly studied

some very useful guide-books could become available to basic school
£tfn_au:hcrs. They recommended that high level Standing Committees

el roducing basic education literature, both for teachers and

dren, should be set up without delay and adequate funds made
available for such Committees, adding that the ci(}'litiztiw: in that

respect must be taken by the Union Ministry of Education. The



Committee are of the opinion that this work could be taken up by
the National Institute of Basic Education.

174. The Ministry of Education stated that the recommenda-

tion of the Assessment Committee on Basic Education was brousht
to the notice of State Governments for rendering basic education

literature in the regional languages to meet their needs. So far as
the Central Government was concerned, the National Institute of

Basic Education had, as a part of its work, already started the collec-
tion and editing of some of the material available in Basic Training

Colleges.

175. For the Second Plan period the Ministry had drawn up a
scheme for the production of literature and other material on basic
education. ‘The scheme was approved by the Planning Commission
in May, 1956, but the same could not be taken up immediately as
the required staff was not available. The total provision for the
scheme was Rs. 8 lakhs and the budget provision for 1957-58 was
Rs. | lakh. The scheme comprised of (a) guide books for teachers
in basic schools, (b) source books for teachers in basic schools, (c)
supplementary reading material for children, and (d) publication of
monographs on the subjects connected with basic education. The
scheme was very claborate and as such it required proper thinking
and planning. Only two schemes, viz., (a) and (c) mentioned
above had been concurred by the Ministry of Finance and steps
were being taken to implement the same.

176. The Committee feel that the work of producing literature
on basic education could advantageously be done by one body and
that the National Institute of Basic Education may be given powers
for selection and publication of literature on basic education. The
Committee are not convinced that the Secretariat of the Ministry
should be concerned with the work of collection, editing and publi-
cation of the literature on basic education. The Committee also
note that the National Institute which has been entrusted with the
work of collection and editing selected material available in Basic
Training Colleges has not published any book so far. The Com-
mittee suggest that this work should be seriously taken up by the
Institute and useful guide books published for the teachers and
children to arrest the deterioration in the standard of basic educa-
tion which is evident at present in a number of basic schools.



V. COMPULSORY EDUCATION
A. Introduction

177. At the beginning of the 19th century, India had a fairly
large number of indigenous schools well spread all over the country
including even the remote villages. Majority of those schools were
elementary single teacher schools teaching three R's in the traditional
way to the children of tender age and maintaining themselves on
the fees and present received from the pupils. Mr. William Adan,
in his book ‘Report on the state of Education in Bengal' stated in
1838 that there was a school for every four hundred of the popula-
tion. With the advent of British rule, these indigenous schools
decayed gradually with the result that the mass education in India
in 1901-02 was even worse than what it was prior to the advent of
the British rule. The percentage of literacy fell considerably as the
rate of expansion of the new type of primary schools started by the
British was not as fast as the disappearance of the indigenous schools.
The net result was that India lost the slight advantage she had held
at the beginning of the 19th century and it became educationally
backward at the beginning of the 20th century.

B. Early attempts to introduce Compulsory Education

178. The first to put forward a suggestion in this respect was
Mr. William Adam who in 1838 observed that a law should ulti-
mately be enacted compelling every village to maintain a school.
A more direct suggestion came from Captain Wingate in 1852, who
proposed a levy of a cess of 5 per cent. on land revenue and to utilise
part of its proceeds to give compulsory education to children of
agriculturists. The proposals met with severe opposition and com-
pulsory education was even argued to be ‘opposed to every principle
of British Jurisprudence’. In 1858, T. C. Hope, the Educational
Inspector of Gujerat, tpropo.v.cd that a law should be passed empower-
ing the inhabitants of any local area to tax themselves for establish-
ment of schools. This was accepted by the D.P.I. Bombay but
rejected by the Government as premature and impractical.

179. With the levy of local rates and the introduction of compul-
sory education simultaneously in 1870 in England, the nationalist
Indian opinion began to be organised through press and platform
and demanded rapid expansion of education among the people.

180. Great impetus to the movement was given by the Maharaja
Sayajirao, Gaikwad of Baroda, who introduced compulsory educa-
tion in Amreli Division of his State in 1893. The results of this
€xperiment were so promising that he applied it to the State as a



whole in 1906. The lead thus given by the State of Baroda was
soon followed in British India. In Bombay, a Committece was
appointed (1906) to examine the feasibility of introducing compul-
sory education in’the city of Bombay. But the Committee came to
the conclusion that the time was not ripe.

181. Shri Gopal Krishna Gokhale took up the cause of com-
pulsory education in early twentieth century. In 1911, he introduced
a private bill in the Central legislature to ide for the introduc-
tion of compulsory education. Though the Bill received support
from the leaders of all walks of life, it was defeated by the Central
Legislature which had a clear official majority.

182. The first law introducing compulsory education was passed
in 1918 by the Bombay Legislative Council. The Bill was intro-
duced by Shri Vithalbhai Patel. This measure known as the Patel
Act, evoked immense interest and immediately attempts began to
be made in other States to enact similar legislation and between
1918 and 1930 every State directly under British rule placed a law
for compulsory education on the Statute Book.

183. The area under compulsion, however, increased from
8 towns in 1920-21 to 167 urban areas (out of a total of 2,703) and
18,062 rural regions (out of 6,55,892) in 1936-37. When the Con-
gress assumed office in 1937 it was expected that great progress would
be made for the exﬁnmion of compulsory education but all such
hopes were belied when the Congress resigned on political grounds
soon after the out-break of World War II.

C. Attempts after Independence

184. On the eve of Independence, hardly 363 per cent. of
children in the age group 6—11 were in schools of one kind or the
other. In 194748 compulsion was enforced only in 225 towns and
10,017 villages in 20,574 schools with-22,55,923 pupils. This was a
challenge to the country. The Central Advisory Board of Education
had considered the question of providing free and compulsory ele-
mentary education in the country and in its report entitled ‘“‘Post
War Educational Development in India” popularly known as Sargent
Report published in January, 1944, the Board envisaged the intro-
duction of free and compulsory elementary education in a period of
40 years. At the Press Conference held on February 18, 1947, the
Education Minister rightly emphasised the pressing need of expand-
ing the system of education in the following words:

“I will conclude by stressing once again the imperative neces-
sity of reforming and expanding our system of eduga-
tion. Education should have the highest priority in
our national budget and should take its place imme-
diately after food and clothing. In fact, a proper



system of education is necessary in order to tackle
-satisfactorily even these problems.”

185. The All India Education Conference convened by the first
Education Minister of free India in January, 1948 while considering
the future ¢ of education in the country expressed the
view that 40 years was too long a period for introducing compulsion
and suggested that the period should be reduced to 16 years. While
addressing this Conference, the Education Minister said:

“No one will for a moment tolerate to-day that 40 years must
elapse before the full scheme of basic education for
all the inhabitants of this land can be implemented.
In fact, even half of that period will seem to many to
savour delay and procrastination. We must, therefore,
devise measures by which the educational progress of
this country can be so accelerated that we reach our
objective within a much shorter time.”

“I know that many difficulties and obstacles face us. I know
that en account of the happenings in the recent past,
the attention of the Government and the people has
often been diverted from constructive work. After full
consideration of all these factors, 1 would still assert
that education cannot wait. Even if other nation-
building activities of the Government have to be slowed
down or deferred on account of such difficulties, educa-
tion, at any rate, must be pushed forward as rapidly
as possible. We must not, for a moment, forget that
it is the birth-right of every individual to receive at
least the basic education without which he cannot fully
discharge his duties as a citizen.”

186. The Conference recommended the appointment of a Com-
mittee to examine the existing financial resources and the programme
for educational development for all Provinces and States and to make
suggestions to ensure that educational development was not held up

for want of funds.

187. A Committee was accordingly appointed under the Chair-
manship of late Shri B. G. Kher to examine the existing financial
resources and suggest ways and means of raising finances required
for the different stages of a comprehensive system of education. This
Committee presented a scheme for introducing 8 years’ compulsory
education within a period of 16 years by two 5.year and one 6-year
Plans. The First Five Year Plan aimed at bringing, in gradual stages,
40 per cent. of the children in the age group of 6-11 under compul-

‘sion. The second five year plan envisaged extension of compulsion.
to the remaining children of the same age group, so that at the
end of ten years all the children between 6 and 11 would be under



.compulsory instruction. The six-year Plan, thereafter, proposed to
extend the scope of compulsion to children of the age group 6-14.
The Committee also went into the question of finance and worked
out detailed estimates of expenditure involved at various stages and
suggested that the Centre should provide 30 per cent. of the cost
while the Provincial Governments and local bodies should finance
the remaining 70 per cent. The expenditure to be incurred during
the 16 years on elementary education on basic lines was to increase

rogressively from Rs. 14 crores in 1949-50 to Rs. 288 crores in

964-65.

188. The Constituent Assembly to which was entrusted the task
of preparing a Constitution for the country made free and compul-
sory education one of the Directive Principles of State Policy in

the following terms:

“45, The State shall endeavour to provide, within a period
of ten years from the commencement of this Constitu-
tion, for free and compulsory education for all children
until they complete the age of fourteen years.”

D. Progress in Elementary and Compulsory Education

(a) First Five Year Plan

190. The First Five Year Plan provided that educational facilities
would be extended to at least 60 per cent. of the children of school-
going age within the age group 6 to 11 but the actual percentage
reached at the end of the First Plan was unfortunately only 51 per
cent. The Ministry of Education informed the Committee that the
firm target envisaged during the First Plan was 55'7 per cent. as
against 44 5 per cent. before the Plan. In other words, an increase
of 11 per cent. was visualised during the First Plan period. Burther,
the figure of 44'5 per cent. in 1950-51 was provisional and the actual
figure was only 42 per cent. Thus the percentage of school going
children in age group 6-11 was incrcasctrein the First Plan period
from 42 in 1950-51 to 51 in 1955-56 which meant an increase of
9 per cent. as against the estimated increase of 11 per cent. The
Planning Commission, in the First Plan, had stated that the target
of 557 per cent. could be increased to 60 per cent. if local resources
were properly developed and tapped for the purpose of education
and every educated person in the country was yoked to the task of
giving whatever education he was capable of giving. Those condi-
tions were not generally fulfilled and as such the target of providing
educational facilities for 60 per cent. of children in the age group
6-11 could not be achieved. The rate of growth of facilities for
elgmg;;tgxy edugation varied in different States. The statement at
Appendix III gives the percentage of pugils compared to the total

11 to 14 in 1950-51 and

P!
ro ulation in the age groups 6 to 11 an
955-56 in various States as they existed before reorganisation.
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191. The increase in the number of pupils in the age group 6 to
14 and in the number of schools during the period from 1950-51 to
1955-56 ‘was as under:—

1950-51 1955-56  Percent age
increasc

Pupils—

6 to 11 years . . . 18,680,000 24,812,000 32°3

11 to 14 years . . . 3,370,000  §,095,000 §0'3

6 to 14 years . . . 22,050,000 29,907,000 356
Institutions—

Primary/Junior . . . 209,671 277,197 32:2

Basic Schools

Middle/Senior . . . 13,596 21,702 59-6

Basic Schools

Compulsory education which had been introduced in 396 urban
areas and in 20,261 villages before the First Plan was in force in
1,082 urban areas and 38,726 villages at the end of the First Plan
in 1955-56. The percentage increase was thus 173 and 91 as far as
the urban areas and the villages were concerned.

(b) Second Five Year Plan

192. In the Second Plan it has been estimated that educational
facilities would be provided to about 63 and 23 per cent. of the
children in the age groups 6 to 11 and 11 to 14 respectively. The
Planning Commission realising that the targets laid down in the
Second Plan were low and the directive laid down in Article 45 of
the Constitution could not be fulfilled early enough made some
important recommendations in the Second Plan which if imple-
mented by the State Governments should raise the percentage of
children going to schools both in the age groups 6 to 11 and 11 to
14.  Some of the important recommendations are given in Appendix
V for ready reference.

193. A statement at Appendix VI shows the schooling facilities
for boys and girls scgaratcy in age groups 6 to 11 and 11 to 14
State-wise during 1955-56 and as expected in 1960-61. The infor-
mation given relates to position on 1st April, 1956 and 1st April,
1961 respectively.

(c) Financial Outlay

. 194. The distribution of outlay between different fields of educa-
tion in the First and Second Plan is as under:—

(Rs. in crores)

Il?’i{st S;cond
. an

Elementary Education . . . . . 93 hln89
Secondary Education . . . . . 22 [1¢




(Rs. in crores)
First Second

Plan Plan

University Bducation . .. 7
Technical & Vocational Bducation . . . 23 48
Social Education . . . . s s
Administration and Mnsceumeous . . . I 57
ToraL . . 169 307

195. From the above it appears that the allocation for elementary
education in the Second Plan is less as compared to provision made
in the First Plan. The Ministry of Education informed that the
provision of Rs. 307 crores for education in the Second Plan was
only for the development programmes. In addition to this, the
Government would bear an additional expenditure of Rs. 450 crores
for continuation of programmes in operation on the eve of the
Second Plan. Thus the total expenditure from Government sources
on education (developmental and non-developmental) would be of
the order of about Rs. 757 crores distributed as under:—

in crores)

1956-61  Percentage  1956-61 1956-61 Percentage

Items (Deve-  ofthetotal  (total (total  of total
lopment provision committed expendi- provision.
expendi- expendi- ture)

ture) ture) (Cols 2
& 4)
Rs. Rs.
I 2 3 4 5 6
Blementnry Edu-
cation 8980 292 218-:00  307-80 406
Secondary " Edu-
cation 54°50 17°7 93'00  I47°50 19°§
Umversx‘ty " Bdu-
cation! §9°50 19°4 §3°00  II2°50 14
Technical Bdu- ’ S 49
cation . 5250 17°2 49°00  10I'S0 I3
Social 4 Ecluca- 34
tion . §°00 16 5:00 10°00 13
Other Schemes . 45°70 14°9 32-co 77-70 10°3

TOTAL . 307°00 100°00  450°00 757°00 10000




196. From the above it would appear that while according to
the Plan provision only 29 per cent. of the expenditure on education
would be incurred on elementary education, taking into considera-
tion the total expenditure, about 41 per cent. of expenditure would
be incurred on elementary education. The Planning Commission
have further informed the State Governments to consider the possi-
bility of redistribution of plan provision in such a way that more
provision was made available for schemes in the field of elementary
education. No State Government has included in the Development
Programme of the Second Five Year Plan any scheme for introduc-
ing free and compulsory education upto the age of 14 years in the
entire State, although every State Government is stated to be trying
to introduce free and compulsory education as early as possible within
the available resources of finance and manpower.

(d) Review by Educational Panel of Planning Commission

197. A sub-Committee of the Educational Panel of the Planning
Commission in July, 1957 considered the problems of elementary
education and specially the possibility of introducing free and com-

ulsory education for children upto the age of 14 years by the 26th:
fanuary, 1961 to satisfy the Directive in Article 45 of the Constitu-
tion. The sub-Committee considered the target as unattainable
within the specified period and recommended as follows:—

(@) The provision of universal, free and compulsory educa-
tion upto 14 years should be regarded as the ultimate
objective and attempt should be made to realise it in a
period of 15 to 20 years at the latest;

(b) The immediate objective before the country should be
the introduction of universal, free and compulsory
education for all children upto the age of 11. This
target must be reached by 1965-66 at the latest;

(c) All State Governments should be requested to raise the:
average pupil-teacher ratio to a minimum of 40 with-
out delay and that, if necessary, it should be raised still
higher up to a miximum of 50;

(d) All plans of expansion of S'n'mary education should be
revised on the basis of the above pupil-teacher ratio-
without any delay; |

(e A Kha.sed programme of introduction of compulsory

tion shonld be drawn up and linked wrl:h the
mmmme of introduction of the National
i ice Scheme. This programme should
ensure that statutory compulsion is introduced in
every Dev;lopmem Blodc‘: d‘.nw:h;: a “::wd o& not



60

() The State Plans of expansion of primary education dur-
ing the Second Plan period should be reviewed ensur-

ing that no State is below the level of 50 per cent.
enrolment by 1960-61.

198. The representative of the Ministry informed the Committee
that the State (E,ovemmenu had been informed of the recommend-
ations of the sub-Committee of Educational Panel of the Planning
Commission and asked to undertake the revision of their plans in the
light thereof. The representative further informed the Committee
that the obstacles were entirely or mostly of adequate resources and
secondly, there were no teachers for introducing compulsory pri
education on a universal basis. The Ministry worked out the cost
of introducing compulsory primary education in the Third Plan and
on a very conservative estimate it came to about Rs. 320 crores and
the additional recurring expenditure thereafter to about Rs. 72
crores annually as per details given in Appendix VII.

199. The Education Ministers’ Conference in September, 1957
endorsed the recommendation of the Educational Panel of Planning
Commission that free, universal and compulsory education should
be provided to the children in age group 6 to 11 by the end of the
Third Plan period at the latest.

200. Regarding the efforts made for procuring additional
resources, the Ministry informed the Committee that all over the
country, particularly in the Community Development Projects and
National Extension Service Blocks, special efforts were being made
to mobilise the resources of the community at large in the form of
Jand, material, ‘shramdan’ etc., for the schools. The State Govern-
ments had been requested to enlist public co-operation and contri-
butions everywhere for the construction of new school buildings
and to consider the possibility of levying a special educational cess.

201. The Committee fully realise the vastness of the problem in
providing free and compulsory education to the children upto the
age of 14 years within the period specified in Article 45 of the Con-
stitution and the financial difficulties in achieving that goal. The
Committee, however, fail to appreciate the absence of even a pers-
pective plan in the Ministry of Education according to which the
goal laid down in Article 45 of the Constitution is sought to be
achieved and the definite time limit and the finances to be provided
for the same in various stages. The Cpommittee understand that the
Governments of Madras and Bombay have .adopted the policy of
giving free and compulsory education to children within the age
group of 6 to 11 first and they do not, therefore, see any reason as
to why the other State Governments should not follow suit. The
Committee, therefore, suggest that a perspective plan for introduc-
tion of free and compulsory elementary education for children upto
‘the -age of :14' years in-the country may be evolved by the All India
‘Gountil for Elementary Education with a-phased programme for the
‘whole country to:be implemented within a specified period, with
due regard to the financial resources, the existing conditions and the_
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recommendations of the various Committees which have already
given thought to the problem. The Committee also recommend
that the Ministry of Education should explore all avenues in making
more funds available for elementary education including the intro-
duction of .an educational cess for accelerating the pace of progress
in the field of primary education, so that within the shortest possible
time the children in the age group of 6 to 11 are first brought within
the fold of free and compulsory education followed by those in the
age group of 11 to 14. The Committee further recommend that full
advantage should be taken of the private initiative by removing all
impediments in the way of development of the volutary institutions
in the field of primary education.

202. In this connection, the Committee would like to refer to
para 140 of their 38th Report on the Ministry of Community Deve-
lopment. Since it is not now possible to achieve the target laid
down in Article 45 of the Constitution, it is necessary that the posi-
tion is carefully reviewed at the highest level and a revised time-
limit set up so that the Planning Commission may know without
ambiguity as to what financial provision will have to be made on
this account during the subsequent Five Year Plans. The Com-
mittee can not do better than reiterate the point made out by the
Education Minister as early as in 1947 that education should have
the highest priority in our national budget and that it should take its
place immediately after food and clothing. The Committec would,
therefore, suggest that the Plan provision for Education should not
be reduced on the grounds of economy.

203. Education in the Union territories is the direct responsibi-
lity of the Centre. The Committee, therefore, recommend that the
Ministry of Education should seriously endeavour to fulfil the pro-
vision of Article 45 of the Constitution at least in the Union terri-
tories, to serve as an example to the State Governments. The
Committee were given to understand that the cost of introducing
free and compulsory education for the age group 6 to 14 years in
Union territories in the Second Plan (three years period) will be
about Rs. 3.5 crores, and Rs. 6.8 crores for the third plan period.
The Committee are definitely of the view that it would be desirable
to earmark this amount for the fulfilment of an obligation arising
out of the Constitution.

204. The Committee also suggest that the Ministry of Education
should review, in consultation with the State Governments, the Com-
pulsory Education Acts of the States to remove the existing defects
and to bring about.a reasonable degree of uniformity.

BALVANTRAY G. MEHTA
New DELHI; o Chairman,

The 30th January, 1958. Estimates Committee.



APPENDIX 1
(Vide Para 61)

Statement showing Pay Scales of Elementary School Teachers in
different States as on 1-4-1957

1. Andhra :
Rs. 4§s—3—60—2—90 in Government For Secondary
Schools. Grade  Trained
Rs. 40—1}—55—2—75 in local bodies Teachers.
schools.
Rs. 37—1—4S in privately managed |
Schools. J
Rs. 30—1—s0 in Govt. Schools ) For Higher Ele-
Rs. 30—1—45 in Local Bodies Schools Grade  Trained
Rs. 27—§—30 in privately managed schools] Teachers.
Rs. 25 in local bodies schools For Secondary
Grade Untrained
Rs. 1§ in privately managed schools Teachers.
Rs. 20 in local bodies schools For Higher Ele.
Untrained Tea-
Rs. 15 in privately managed schools chers.
2, Assam .
Untrained . Rs. 40—60
Guru. or Basic . . . Rs. 50—65
Matric untrained . . . Rs. s0—65 rp.m.
Matric Guru trained . . Rs. §5—75
Non-Matric normal passed Rs. ss—75
Head teacher to get an allowances of Rs. 3/- p.m.
3. Bihar:
Rs. 50~2—~70—EB—2—90 . rained Matrics)
Rs. 40—-2-—-50—158—1—61—-2—75 rained Non-Matrics)
Rs 40—2—so—EB—1—60 . . (Untrained Matrics).
Rs. 30—1 (bi)—40. . . . (Untrained Non-Matrics)
4 Bombay :
’ Rs 35—1—40. - For qualified teachers.

?—x—so—-BB—st— For trained mchen
(Selection grade for 15% of various categorics in the cadre).
s. Jm and Kashmir :
Rs. 0—‘5-90—'35—6—130 ,
mimmamvethemﬁnguluyofks.ssinthhnh)
- : y



6. Kerala :

Rs. 35—3—65—EB—3—S80 plus allowances for teachers in Gowvt.
schools and for trained teachers in Private schools.

Rs. 35 p.m. plus allowances for uatrained teachers in private ma-
naged schools.

9. Madhya Pradesh :
Information not available.

8. Madras :
Rs. y0—1—50—EB—60 . For Trained Matriculates.
Rs. 35—I1—45 . . . For trained Non-Matriculates.
Rs. 30—1—(bi)—40 . . For untrained Matriculates.
Rs. 20—1—(bi)}—30 i . For untrained Non-Matriculates
Rs. 45—3—60—2—90 in Government Schools For Secondary
Rs. 40—1}—55—2—75 in Local Bodies Schools Grade
Rs. 40—1—48 in Privately Managed Schools. Teachers
Rs. 30—1—50 in Government Schools For  Ele.
Rs. 30—1—4s in Local Bodies Schools Grade
Rs. 30—}—33 in Privately Managed Schools Teachers.
Rs. 23—1—35 in Government Schools For Lower
Rs. 23—r1—35 in Local Bodies Schools Elementary
Rs. 20 in Privately Managed Schools Grade

Teachers.

1. Mysore :

Ex Mysore State . . « S.S.L.C. Teachers.

Rs. §0—3—80—4—100
Non-S.S.L.C. (Trd.)

Rs. 40—2—s0—3—80
Non-S.S.L.C. (Untrd.)
Rs. 40—1—50—2—60

Bombay-Karnatak . . . Non-S.S.L.C. (Trd.)
Rs. 40—~1—50—3—80
Non-S.S.L.C. (Untrd.)
Rs. 40—1—50—2—60

Hyderabad-Karnatak . . S.S8.L.C. (Untrd.)
Rs. §0—~3—80—4—100
Non-S.S.L.C. (Untrd.)
Rs. 40—1—50—2—60

Madras-Karnatak . . . S.S.L.C. (Trd.)
Rs. §0—3—80—4—100
Non-S.S.L.C. (Trd.)
Rs. 40—2—50—3
Non-S.S.L.C. (Untrd.)
Rs. 40—1—50—2—6



Coorg . . . . . SS.LC. (Trd)
Rs. so—3—80—4—100
S.S.L.C. (Untrd.).

Do.
Non-S.S.L.C. (Untrd.)
Rs. 40—1—50—2—60
10. Orissa :
Rs. 40—}—so0 (trained tcachers)
Rs. 35—Other teachers.

11. Punjab:
Rs. 47}—2—67}/3—9744—117} for Junior trained teachers.
Rs. 574 p.m. in Rs. 47}—2—67/3—97/4—117} for Basic trained
teachers.
Rs. 50—3—80/4—100 for Senior trained teachers.

12. Rajasthan:

Rs. 50—2—60—EB—3—75 for trained teachers.
Rs. 40—-1-50 for untrained teachers.

1% Uttar Pradesh:

Rs. 45—1-50—EB—-1-55—EB—1—-60 for Head teachers.
Rs. 35—1—-40—EB—1-50 for Asst. trained teachers.
Rs. 30} for untrained teachers.

14. West Bengal:

Matriculates with—Basic Training Diploma—
Rs. 55—4/2-75-5/2-90.
‘A’ Category—Trained Matriculates—Rs. 55—1—60.
‘B’ Category—Matriculates and Trained non-Matriculates—
Rs. 50.
(including “‘Special Cadre” teachers).

‘C’ Category—Untrained non-Matriculates—Rs. 40.

As regards the disparity of pay scales of the Primary School
Teachers in the various States, it may be stated that a little disparity
is bound to exist.

The salaries of these and other teachers will have to fit in the
salary pattern of other employees of their State and will depend upon
the local conditions and the cost of living.
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APPENDIX Il

(Vide Pars. 77)
Statemens showing the compared to the totdl population in the age
groups 6-11 and 11-14 $0-51 o&,nd i’;ls's-ss in the various States as they czmd before
mamn.
State Age-group 6-11 Age-group II-14

1950-51  1955-56 1950-S1  1955-56

(Estimated) (Estimated)

Andhra . . . . . . . 53§ 68-4 16°4 20°2
Assam . . . . . . . 58-4 60-8 17°6 21°7
Bihar . . . . . . . 298 34°0 8:4 99
pombay. . . . . . . 70°4 800 18-9 20°6
Madhya Pradesh . . . . . 31°4 44°3 6.6 10-8
Madras . . . . . . . 53°S 685 164 21°9
Orissa . . . . . . . 25°S 33°6 $:3 6°9
Punjab . . . . . . . 387 57°9 157 25-1
Uttar Pradesh. . . . . . 351 326 11-8 137
West Bengal . . . . . . 55°8 80°3 12°9 21-7
Hyderabad . . . . . . 249 34'S 5°S 10°6
Jammu & Kashmir . . . . . 12°2 254 8-7 112
Madhya Bharat . . . . . 253 44°4 7°3 117
Mysore . . . . . . . §2:6 550 17°2 18-8
pepPsu . . . . . . . 23°4 44'4 13°7 23-3
Rajasthan . . . . . . 15°1 22°4 §°0 83
Saurashtra . . . . . . 38-2 54°0 11-6 13°9
Travancore-Cochin . . . . 986 100°0 31°§ 44°6
Ajmer . . . . . . . 41°9 59°0 16°3 21°9
Bhopal . . . . . . . 15°S 526 3°S 8-7
Coorg . . . . . . . 61°5 957 278 459
. . . . . 61.3 87:6 249 539

l-limnchlll’ndesh . . . . . 24§ 46°9 79 16-2
Kutch . . . . . . . 23°1 41°0 9°3 14°3
Manipur . . . . . . 40°4 86-7 15°4 197
Tripurs . . . . . . 27-8 608 13°4 20°2
Vindhya Pradesh . . . . . 19°9 447 43 8s
Pondicherry . . . . . . 34°6 50°3 15°7 21-8
NEFA . . . . . 21 7'0 o-2 09
Andamm&Nwobatmmds . . . 24°8 32°6 83 11-3
ALL INDIA . . . . 420 S§I1°2 13°9 19°2

nltwillbeuentlmtinboth age-groups there was gencral increase in the number of
pupils.
70



APPENDIX IV
(Vide Para. 111)

Statement showing momber of Basic and Non-Basic Schools in various States during the Firss
FiveYear Pian

(a) Basic Schools

Name of State 1951-52  1952-S3  1953-54  1954-55  1955-56
Andhra . . . . 454 501 638
Assam . . 125 187 317 50S 640
Bihar . 533 $34 §5S 1686 2118
Bombay. . 66 167 168 167 3670
Madhys Pradesh 78 78 129 182 1130
Madras . 564 957 905 1075 2405
Orissa 176 227 315§ 370 383
Punjab . 41 73 224 299 334
Uttar Pradesh. 32027°* 31804°* 31119°°* 31232°* 31898°"%
West Bengal . 114 144 276 451 496
Hyderabad . . 20 52 87 189
Jammu & Kashmir . .. . .. .
Madhya Bharat 12 Nil 75 231 442
Mysore . 104 104 123 133 278
Pepsu Nil: 20 70 67
Rajasthan Nil 21 72 142
Saurashtra . 39 189 449 1742
Travancore-Cochin . 4 4 [ 46 6.
Ajmer . . 210 391 431 462 475
A &N Islands [ [ s
Bhopal . 10 18 39 97
Bilaspur . 15 .. .
Coorg . . 1$ 46 118
Delhi . . . 150 160 294 296 299
Himachal Pradesh . . . .. . 11 66 86.
Kutch . . . . . . 1 1 1
Manipur . . . . . . 1 1
NEFA . . . . . . s 7
Pondicherry . . . . . .. .
Tripura . . . . 1 b ¢ 7 7 4 4
Vindhya Pradesh . . 8 61 72 106
Inp1a 34,205 34,878 35805 38,515 47,813

*Included in Madras State.
~ **Basic primary schools.
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(b) Noa-Basic Schools

Name of State 1953-54  1954-55  1955-56

o L
1. Andhra Pradesh . . . . . . 17,805 18,604 20,441
2. Assam . . . . . . . 11,928 12,204 11,998
8. Bihar . . . . . . . . 28,108 26,451 28,051
4. Bombey . . . . . . . 30,962 33,046 32,011
S. Madhya Pradesh . . . . . . 11,106 12,731 13,068
6. Madras . . . . . . . 21,442 24,432 24,741
9. Orissa . . . . . . . 11,980 14,167 14,003
8. Punjab . . . . . . . 6,977 8,914 9,408
9. West Bengal . . . . . . 16,689 20,249 22,589
to. lydcrabad - . . . . . . 12,503 12,975 13,113
11. Jammu & Kashmir . . . . . 1,239 1,506 1,882
12. Madhya Pradesh . . . . . . 5,691 6,218 7,280
13. Mysore . . . . . . . 11,241 11,278 11,499
14. Pepsu . . . . . . . 1,823 2,492 2,533
15. Rajasthan . . . . . . . $,142 6,306 7,430
16. Saurashtra . . . . . . . 2,867 3,226 2,344
17. Travancore Cochin . . . . . 4,149 4,219 4,261
18. Ajmer . . . . . . . 142 14§ 144
19. A. & N. Islands . . . . 19 2§ 32
20. Bhopal . . . . . . . 470 588 1,277
21. Coorg . . . . . . . 119 138 103
22. Delhi . . . . . . . 250 274 283
23. Himachal Pradesh . . . . . 646" 632 725
24. Kutch. . . . . . . . 299 344 418
25. Manipur . . . . . . . 708 794 877
26. NEFA . . . . . . . e 148 145
27. Tripura . . . . . 760 902 968
8. Vindhys Prldclh e e 2,380 3,223 3,546

INDIAJGRAND TOTAL . . . 2,04,442%%%2,26,231*%%2,35,167%¢*

-——

®Includes the figures of erstwhile Bilaspur state also.
**Not available.

*®%excludes 31,119, 31,232, and 31,808 schools in U. P. because the Government of
U.P. considersall these schools as basic primary schools.



APPENDIX V
(Vide para. 192)

Stateinent showing Important Recommendations of the Planning
Commission to increase the percentage of school going children
in Schools

(1) Since the problems of expanding educational facilities differ
considerably as between States and different parts of the same State,

it is necessary in each area to undertake detailed educational surveys
to determine the measures needed.

(2) An aspect of the situation in the field of elementary educa-
tion which causes concern is ‘wastage’ which exceeds 50 per cent. at
the primary stage. In order to prevent this the introduction of
compulsion is essential. Its enforcement may be easier if busy agri
cultural seasons coincide with school holidays as far as possible.
Further, especially in rural conditions, effort should be made to give
a practical bias to education as far as possible.

(3) Closely allied to the problem of wastage is that of stagnation,
that is, a pupil continues in the same class for more than the normal
period. The principle for stagnation lies in improving the equality
of teachers and teaching techniques.

(4) In view of the fact that by the end of the second plan the
proportion of girls attending the school in the age-groups 6-11 and
11-14 would be 40 and 10 respectively as against 86 and 56 in the case
of boys, the most urgent problem in the filed of elementary education
is that of expansion of girls’ education. Special efforts at educatin,
parents combined with efforts to make education more closely relat
to the needs of girls are needed. Where there are difficulties in the
acceptance of co-education other methods will need to be explored.
In some areas there may be no alternative to separate schools for
girls, in others it may be possible to adopt a shift system as an interim
measure—one shift working for boys and the second for girls.

{5) Since one of the major obstacles in the way of promoting
girls’ education is the dearth of women teachers, the task of training
women teachers has to be approached as a matter of urgency,
especially when it is remembered that in the third five year plan the
problem of expanding primary education, will to a large extent con-
cern girls’ education.

The provision of housing facilities for women teachers in villages
‘would be an important step to take.

Opportunities for part-time employment may draw married
women into the teaching profession.
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6) The percentage of children of the age-group 6-14 is brought
dow(n considerably ‘I;‘ysthc large number of chm having to I&E:"e
school to assist their parents economically. For example, while the
percentage of  children of the age?roug 6-11, attending school,
:ncramf from 42 per cent. in 1950-51 to 51 cent. in 1955-56 and
is likely to go up to 63 per cent. in 196061, the corrcsgonding figures
for the age-group 11-14 would be only 14, 19 and 23 respectively.
For these children, who have to contribute to family income con-

tinuation schools could help keep up the education of large number
of children at school.

(7) In view of the fact that there is considerable need for making
more cffective use of available buildings and other facilities, the
introduction of the shift system in both basic and uon-basic schools
is recommended as an emergency measure to meet certain practical
dithculties.  This step will need to be accompanied by considerable
propaganda for increasing enrolment in schools with a view to the
gradual introduction of compulsion which is necessary for taking full
advantage of the scheme. It is suggested that the shift system may
be intraduced to begin with, in the first two classes only, and the
experience gained shoulld be reviewed at intervals.

The reduced school hours envisaged in the introduction ot the
shift system in the first two classes will call for rationalisation of the
curriculum and careful planning of work both inside and outside the
school,

(8) At the present stage austere standards should be adopted in
regard to the construction ot school buildings. Experiments in
rheap design of schools need to be carried out.

The starting of a school in a village need not be contingent in
certain standards being observed. A school could be started under
whatever arrangements are immediately possible in a locality.

Common buildings like village temples and ‘panchayat ghars’ could
also be used.

(9) State resources will have to be supplemented in increasing
mecasures by local community effort. In addition to the assistance
which local communities render in the matter of school buildings,
they should also contribute towards meeting recurring expenditure.

To enable local communities to shoulder in some measure the
continuing responsibility of su]:rlcmcn(ing expenditure on elemen-
tary education, it is recommended that each State should consider
enacting legislation to enable the local authorities (including village
g:nchayats) to levy a cess for education. The education cess could

related to appropriate State and local taxes such as land revenue,
property taxes, etc., as to enable different sections of the community
to make their contribution.



APPENDIX IV

(Vide Pana

193).

Statement showing the Precentage of School-going children for different age-growps (1955-61)

Name of State

——

Andhra Pradesh .
Assam

Bihar

. Bombay . .
Jammu & Kashmir
Kerala .
Madhya Pradesh
Madras .
. Mysore

Orissa

. Punjab

12. Rajasthan .

13. Uttar Pradesh

14. West Bengal .
15. A. & N. Islands .
16. Delhi . .
17. Himachal Pradesh
18. Manipur

19. Tripura

20. N.E.FA. .

21. Pondicherry

INDIA

So®NPnawy

[
[l

1. Andhrs Pradesh .
2. Assam

3. Bihar

4- Bombsy . .
$. Jammu & Kashmir
6. Kerzla o

__A—Agegroup6-11  1960-61 (Targen)
1955-56 (estimated).
Total Boys Girls, Total Boys Girls
LK » Mo
s8-8 76-4 41'3 66-7 86-9 466
60§ 736 45°6 69°0 805 $6-3
340 58 119 350 566 117
67-S 84-0 §0°0 76°0 920 630
257 4173 B9 356 s7°2 13°7
9s'S 100°0 91‘'0  100°'9 100°0 100°0
4327 678 16-6 $4°4 864 21°3
713 88-1 $4°4 82-7 98:0 686
62°9 80-6 40° 4 78-7 98-7 $4°3
35°2 539 16°1 42°6 65°3 20°4
$5°1 74°6 32°4 76:'0 1000 4“9
24 385 93 325 49°1 109
335 SIS 136 40°7 637 15°4
72'2  95'1 498 Bo's 97°6 594
36.4 48-3 23S s8-0 750 4C°0
73S 851 61-0 8s-0 98-4 70§
47'0  77°0 14°6 606 942 238
89-6 97°3 82-0 93-8 97'S 90°2
70'S 97°8  41°2 888 g8:1 767
9°s 15°8 21 11°§ 20°0 26
39S 43°6 35-2 469 $3-2 40°2
s1°0 69:0 33°0 627 86-0 40°0
B—Age-Group 11-14 1960-61 (Targets)
1955-56
Total Boys Girls Total Boys Girls
13°9 22°6 $°2 17°3 27°0 7:6
217 30°9 11°1 251 33-8 1§.3
99 183 13 11°7 209 2°4
18-1 290 8-0 220 34°0 10°3
11°3 19°0 32 17°7 300 4°8
. 362 436 290 46°6 60-8 330

Kt



76

B—Age-Group 351-14 1960-61 (Targets)

195¢-56
Name of State Total Boys Girls Total Boys Girls
7. Madhys Pradesh . . 107 182 29 ° 139 318 38
© 8 Madrss . . . 22°6 3270 132 262 371 18°3
9. Mysore . . 229 361 91 3256 402 11
30. Orissa . . . . 6:9 12°6 13 9-8 180 1-8
11, Punjsb ¥ . . . : 244 391 7°4 298 475 91
12. Rajasthan . . . 91 1§°6 22'0 10°7 18°3 2'6
13. Utar Pradesh - . . 14'0 240 31 1§°2 256 39
14. West Bengal} - . . 19°'S  29°2 82 253 350 17
15. A. &N. Islands . . . 12°1 18-8 §'0 22°2 34'0 10°0
16. Delhi . . . . 459 sTa 336 s30 663 30'8
49. Himachal Pradesh . . 16°4 42 27°S 236 382 74
8. Manipurd . - - - 190 333 43 273 409 136
d9. Tripurs . . . 19°§ 29°2 9'0 28-6 423 13°0
30. NEPA . . . . 12 19 03 25 43 06
31. Pondicherry . 248 279 21°4 34°7 39'8 29°3
INDIA . . 192 303 80 22°5 36-0 10°0

PEms————E e



APPENDIX VI
(Vide para. 198)

Statement showing the cost of Introducing Compulsory and Free
Education in the Country by the end of the Third Five Year Plon

For getting an accurate idea of the expenditure involved,
estimates have to be worked out separately for each State and each
Union territory after taking into consideration the local conditions,
the progress actually made in each area and other relevant factors.

However,
at thus:—

(1)
(ii)

(iii)
(iv)

V)
(vi)

(vii)

(viii)

(ix)

(%)

a general idea of the financial implications may be arrived

Total number of children in the age group 6—11 is about
4'5 crores.

Out of them 60 per cent. (in round figures) will be at
School by the end of the Second Five Year Plan.

The remaining 40 per cent. will number about 18 crores.

Total No. of children in the age group 11-14 is about
2:7 crores.

Out of them about 20 per cent. (in round figures) will be
at Schools by the end of Second Five Year Plan.

The remaining 80 per cent. will number about 2:2 crores.

If compulsory education is to be provided for during the
3rd Five Year Plan for the entire age group 6—14 years,
the total No. of additional children to be brought to

school during that period will be 18 + 2:2 =4 crores.
For the purpose of calculation it may be taken that
additional schooling facilities for 1/5th of that number

i.e. for 80 lakhs children will be ‘provided every year
during the Third Plan.

At the rate of 40 children per teacher 2 Takhs of teachers
will have to be appointed annually. For calculation
the average emoluments of a teacher (pay plus allow-
ances) has been taken to be Rs. 90 p.m.

For each of these 2 lakhs units of 40 children under a
teacher the items of expenditure will be as follows:

(@) Non-recurring :

(a) (1)—Contribution for building . . Rs. 1,000
(a) (s1)—Furniture, teaching appliances other

equipments, etc, . . . Rs. 400

Rs. 1,400

T
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() Recurring :
Eb) ?)—Emolmnenu of the teacher . . Rs. 1,080 p.a.
b) (55y—Other items of rec. expenditure
such as contingencies, repair and
replacement of equipment and fur-
niture repair to buildings, etc. . Rs. 150 pa.

Rs. 1,230 pa.

(xi) Calculated on this basis the total expenditure required
will be as follows:—

1st year 2nd year 3rd year 4th year sth year Total

Noan-Recurring . 28¢cr. 28cr 28 cr. 28cr. 28 cr. 140 Cr.
Continuing o 25 5 50 75 » 100, o
Rec, New . 25 5 25 25 5 25 5 2§ 5 ..
Total Rec. 25 ,, 50 » 75 » 100, 12§, 375 cr.
Grand Total

for the § years...... Rs. 515 crs.

Adding to this amount about 30 per cent. for inspectorate etc.,
the total comes to about Rs. 670 crores.

It is necessary to state that education upto the elementary stage
is not free everywhere at present. If education is also to be made
free up to the elementary stage during the Third Plan period, the
required expenditure will go up by the extent it is met from fees by
the children already in the schools.

Taking all this into consideration the total requirement may be
roughly estimated to be of the order of Rs. 700 crores.



APPENDIX VIIl

Statement shownng the Summary of Conclusions/Recommendatio ns

Serial Reference

Summary of Conclusions/Recommendations

3

No. to
Para No.
1 2
1 16
2 22
3 23
4 29

The Committee fail to understand the absence of an

all-India policy in the ficld of pre-primary education.
The Committee are of the opinion that some guiding
principles, though not rigid, should be thought out
in consultation with the best educationists and psy-
chologists in the country and they should be placed
before the Ministries of Education in the States for
guiding the various educational institutions. It is
desirable that a reasonably uniform standard of
teachers, their training, methods of teaching and
proper environment in pre-primary schools should
be insisted upon.

The Committee suggest that separate amounts should

be properly earmarked for grant to pre-primary,
primary, basic and social education etc. and under
each head separate allocation should be made for
important sub-heads like teachers’training, buildings,
equipment, books for library etc. with certain
latitude for reappropriation between the different
sub-heads.

The Committee also suggest that all grants given by the

Centre to voluntary institutions in the field of pre-

rimary, primary and basic education, should genera-
lly be through State Governments except in cases of
institutions of an All India character. Provision
should be made for admission of a certain number of
poor students free in pre-primary institutions before
sanctioning the grant. In case of institutions of
all India importance the Centre should invariably
inform the State Governments concerned of the
extent and purpose of assistance given to such
institutions.

The Committee are sorry to note that the enthu-

siasm in regard to National Committee on early
childhood education proved to be short-lived.
They suggest that this Committee may be revived

(4]
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30

32

39

43

45

by reconstituting it, if necessary, and that its acti-
vities may be resumed. The Committee appre-
ciate that due to limitations of finance, the pro-
gress in this direction would be necessarily slow.
All the same some general ground should be covered
during the Second Plan, so that the schemes of pre-
primary education may be suitably expanded in
the Third Plan.

The Committec would like to lay special stress on the

suggestion that the State Governments should
encourage play centres in rural and industrial areas.

The Committee suggest that the Ministry of Education

should make efforts in cooperation with the State
Governments to increase the number of institutions
for training of teachers for pre-primary schools.
The Ministry should also encourage cheaper schools
for the children of poor people who cannot afford
to send their schools to costly schools which are at
present working in the field of pre-primary educa-
tion. Further, the Committee are of the view that
for child education, it would be better to have women
teachers. Government should encourage women with
requisite qualifications to enter more and more in
the field of pre-primary education as teachers,
offer them stipends during the course of their train-
ing and give them extra amenities while in service
specially in rural areas, such as housing etc.

The Committee appreciate the efforts of the Ministry

of Education in conducting an All India Educational
Survey. The Committee suggest that the result of
the survey be published early in the from of a bro-
chure and placed on the Table of the House.

The Committee were rather surprised to learn that

full information regarding the decisions taken on
and implementation of the recommendations of the
Committee on Relationship between State Govern-
ment and Local Bodies in the administration of
;S:rimar_v education was yet to be received from the
States.

The Committee suggest that the Ministry of Educa-

tion should take a little more lively interest in per-
suading the State Governments to fall in line and
to implement the recommendations in Kher Com-
mittee’s Report as early as possible so that some:
uniformity in the administration of primary edu-
cation in different States is achieved, which would




certainly be conductive to the expansion and
improvement of primary education which at
present is in an unsatisfactory State. - The
Committee understand that the teachers under

the control of local boards suffer from certain
handicaps like non-payment of salary in time,
utilisation for purposes other than educational.
transfers on grounds not considered reasonable etc.
The Committee would suggest that the State Gov-
ernments may be requested to examine the position
in this respect and if necessary exercise more direct
control on general administration of primary edu-
cation with a view to eliminating the existing evils,

53 In view of the fact that the progress of elementary
education in the country is rather slow, the Com-
mittee consider it rather unfortunate that certain
amounts of grants sanctioned hy the Centre for the
development of elementary education should have
remaincd unutilised. '

s8 While appreciating the steps taken to improve the
utilisation of grants, the Committee would like to
suggest that the Ministry of Education should in-
vite the Members of Parliament of the State which
could not fully urilise the grants or implement a
particular scheme in the field of education, to a con-
ference and place before them the difficulties in res-
pect of that particular State and various other handi-
caps in the way of progress. Meetings should take
place with regard to each State one after the other
and in that way the discussions will be confined to
problems arising out of one particular State at a
time,

59 The Committee also suggest that there should be more
effective co-ordination between the Ministry of
Education at the Centre and the State Governments
and both sides should understand each other more
correctly and appreciate the difficulties in the way
of each so that the existing feeling in the States that
the Centre is trying to centralise all authority
even in the domain which really belongs to the States.
1s removed. The schemes in the field of Education
should be more freely discussed between the Centre
and the States, and the Centre should liberally
release the money accordirig to a settled policy to
enable the States to carry on the development work.

64 The Committee are sorry to note that all the States.
have not been able to take advantage of the scheme:
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1 2
4 6s
1§ 71

of Central assistance for increasing the salary of
primary school teachers. The Committee would
suggest that the Ministry of Education should per-
suade the remaining State Governments to take
advantage of this scheme so that the salaries of tea-
chers can be raised to a reasonably uniform level.
The question might be discussed with advantage
at the Fducation Ministers’ Conference especially
in view of the prevailing dissatisfaction among
the teachers reflecting in the falling standard of
education.

The Committee would like to suggest that the proposals

of giving additional amenities to the primary school
teachers by way of free medical attendance, free
housing and free education to their children upto
the Secondary stage, be favourably considered and
decisions arnved at expeditiously. The conces-
sion should be made available to all the primary
school teachers including those employed under the
District Boards and Municipalities. Further the
possibilities of insurance of teachers at concessional
rates of premia should also be explored with the
Life Insurance Corporation.

The Committee suggest that the number of Basic

training colleges and schools should be increased to
supply the required number of teaching personnel.
The duration and standard of training should be
raised so that teaching personnel coming out of the
training colleges and schools are well equipped for
the job required of them. Further, in the tradi-
tional type of training colleges for graduates,
training in techniques of basic methods of
teaching should be made compulsory instead
of optional as it is in the Central Institute of
Education so that teachers coming out of these
colleges have the necessary background in the
basic methods of teaching. More women teachers
should be encouraged for training especially for ele-
mentary schools and the schemes for encouraging
the training of women teachers should be pushed
through with vigour in all the States without further
delay. A sub-Committee of the Estimates Commi-
ttee which visited the Government Teachers’ Train-
ing Institute for women in Daryaganj, Delhi which
turned out women teachers for Junior Basic Schools,
found that the Institute had a practising school
upto the middle standard of a non-basic type.
The Committee feel that a Training Institute for
Basic teachers must have a practising school on
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basic lines, otherwise the trainees cannot derive
full advan of the training and have to go to
Basic School outside the Institute for practical
training.

The Committee hope that no time will be lost in
implementing the scheme of expansion of girls
education and that the funds earmarked for this
purpose would be fully utilised. The Committee
would like the Ministry to pay more concentrated
attention to the question of girls’ education in view
of the considerable leeway that has to be made up
in this direction.

The Committee suggest that without checking the
pace of expansion in the field of elementary educa-
tion, the Ministry of Education should pay more
attention to the qualitative improvement and for
that purpose local resources in the villages and
towns should be mobilised and encouraged by way
of inviting the local peog:e to share the expenses
of primary schools for furnishing them properly
and adequately. A drive for furnishing local
schools could attract local resources as in Saurash-
tra where joint efforts were successfully made by
all including the Ministers to mobilise local re-
sources for opening new and furnishing the exist-

ing primary schools.

The Ministry of Education should also give financia
assistance to the State Governments for schemes
of medical inspection of school going children
which all States should be persuaded to have.

The Committee recommend that in the Union ter-
ritories directly functioning under the Government
of India, conditions in primary schools should
not be allowed to remain as they are and the Ministry
of Education should make such satisfactory arran-
gements in those areas for primary education as
may be emulated by States with advantage,

The Committee feel that¥it would be advantageous
to set a time limit for the preparation and intro-
duction of schemes for imparting universal com-
pulsory education entrusted to the All India Coun-
cil for Elementary Education.

The Committee observeYfrom™ the Government
resolution setting up the All India Council for Ele-
mentary Education that the Educational Adviser to
the Government of India and the Head of the
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The Committee feel that the agency of Panchayats in
rural areas should be more acti utilised for cons-
truction of houses for teachers in rural areas with
financial assistance from the Centre and States on a
grant-in-aid basis.

The Committee are of the opinion that the Ministry
should slow down its programme of construction of
costly prestige buildings and utilise the funds
thus saved in providing a net work of cheap and
simple buildings for basic schools on a planned basis
in consultation with the State Governments so that
the fulfilment of the Directive laid down in Article
45 of the Constitution is not delayed any longer.

The Committee consider that the task of preparing
model text books should be taken up by the Central
Bureau of Text Book Research forthwith,

The Committee are of the opinion that unless the
Centre utilises its resources earmarked for ele-
mentary education predominantly for the im-
provement and spread of basic education in the
country the progress of basic education will con-
tinue to be extremely slow. They, therefore, call
attention to the recommendation of the Assessment
Committee on Basic Education that the Union
Government should insist that any financial aid
given by it directly or indirectly to improve or
spread Elementary Education is strictly earmarked
by the States for Basic Education i.e., Basic Schools
and Basic Training Schools.

The Committee are of the opinion that systematic

comparative study of the achievements of pupils in

c and non-Basic schools would be useful and

ight be undertaken with advantage by the National
Institute of Basic education.
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The Committee consider it unfortunate that even

after 20 years of the enunciation of the scheme
of basic education, the standard exum
in the basic schools is poor and that the Cen

Ministry is still thinking in terms of proposals for
improving thestandard. The Committee would
recommend that the steps proposed to raise the
standard of Basic Education should be expedited
so that the existing misgivings in the mind of the
public are removed as carly as possible and Basic
Education is put on sound lines throughout the
country. The Committee would also suggest that

steps indicated in para. 121 should be taken
toward this end.

The Committee are entirely in agreement with the

views of the Assessment Committee on Basic Edu-
cation in respect of Post-Basic Education that (a)
the whole question of Post-Basic Schoo)s should be
fully discussed and there should be some clear
declaration of policy in regard to the same, (b) the
pupils passing out of Senior Basic Schools who
wish to join secondary schools other than Post-
Basic schools should be permitted to do so and (c)
the pupils passing out of Post-Basic Schools should
be permitted to join in appropriate courses of studies
in the Universities and they recommend that clear
and unambiguous enunciation of policy on these
lines and issue of suitable instructions by the vari-
ous authorities concerned should be expedited.

The Committee mggest that the proposed model

Basic School in Delhi should be put under the
charge of a Board consisting of persons with suffi-
cient experience in the field of Basic Education.

The Committee would further recommend that

another model Basic School should be established
in a rural area so that a comparative study of thé

experiences of urban and rural model schools could
be made with advantage.

The Committee feel that there has been a tenden

which has been marked in recent years of cag;
Ministry taking to itself more and more of adminis-
trative . and executive work which really does not
fit in with the original conception of a Secretariat
organisation for dealing with policy matters as dis-
tinct from day to day administration and executive
functions. The Committee, therefore, suggest that
the Muustry instead of directly administering such
institutions, should gradually hand over such ins-

titutions to other agencies created for that
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. In this way the Ministry may continue to
merdover-dloonn‘olaofnupoﬁcyiscon-
cerned ; it should not involve itself directly in the
administrative and executive functions.

The Committee feel that as there was an urgent need

of research in the field of Basic Education, attempts
should have been made from the very beginning to
equip the National Institute of Basic Education with
requisite personnel. Further, the Committee agree
in this respect with the recommendation of the
Asscssment Committee on Basic Education
that in seclected Basic Training Institutions, al-
ready functioning, and in the Graduate Basic train-
ing Colleges, provision for research in every aspect
of basic education should be made and scholarships
should be offered to the best trainees in such training
institutes to encourage them to undertake the re-
scarch work. The Committee would prefer re-
search units working in different regions on the
problems connected with Basic Education in their
regions under the over-all guidance of the National
Institute of Basic Education.

The Committee would recommend that the

National Institute of Basic Education should
undertake, without any loss of time, the
training of Basic Education workers at the higher
level i.e. Inspectors, Administrators, Supervisors
etc. to enable them to properly appreciate the pro=-
blems in the field of Basic Education.

The Committee feel that it would be advantageous

to associate the officials of the State Govern-
ments more closely with the National Institute of
Basic Education. Those officially connected with
Basic Education and teachers from post-graduate
training colleges can work in the Institute fora limi-
tedperiod on problems faced by them taking the
help of reasearch workers in the Institute. This
wouldincrease the co-ordin tion between the agen-
cies and the Institute.

The Committee feel that the question of locating the

National Institute of Basic Education should be
further reviewed and the feasibility of locating it at a
place where there are already vacant buildings avail-
able should be examined. The Committee would
suggest that the Institute should be located in an
area where some kind of research in Basic Education

has already been undertaken and that the real neces-
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sity or othervise of spending another seven -lakhs
of rupees for the building in Delhi in these days of
financial stringency should be carefully examined.
The Committee also suggest that the feasibility of
setting up this Institute in Wardha where the idea
of Basic Education was given shape might be
examined by the Ministry. PP

The Ministry should take all steps to see that the
selection of craft in basic schools is done carefully
and that the teaching is scientifically correlated with
craft and not done mechanically as is reported to be
the case in a number of Basic Schools in the country
at present.

The Committee suggest that productive aspect in
Basic Education should not b e overlooked and some
standard targets of production should be laid down
for different classes keeping in view the age of ‘pupih,
the equipment supplied and the nature of craft.
These targets should be periodically reviewed and
suitably improved upon as more experience is
gained. Care should, however, be exercised to
see that the productive aspect does not in any way
undermine the academic aspect of training.

The Committee feel that State Governments should be
persuaded to take more interest by either purchasing
products of basic schools or by arranging their
disposal through State emporia, bhandars, etc.
and by ealisting] the help of Khadi and Village
Industries Boards in that respect. As suggested
by Acharya J. B. Kripalani, a corner in the emporia,
bhandars, etc., marked as ‘“‘Children’s work” may
be earmaked for the display and sale of basic school
products.

The Committee are of the opinion that the work of
producing guide books, literature for teachers
and children could be taken up by the National
Institute of Basic Education.

The Committee feel that the work of producing
literature on basic education could advantageously
be done by one body and that the National Institute
of Basic Education may be given powers for selec-
tion and publication of literature on basic education.
The Committee are not convinced that the Secre-
tariat of the Ministry should be concemned with the
work of collection, editing and publication of litera-
ture on basie education. The Committee suggest that




the work of collecting and editing selected material
available in Basic Training Colleges should be
seriously taken up by the National Institute of Basic
Bducation and useful guide books published for the
teachers and children to arrest the deterioration in
the standard of basic education which is evident at
present in a number of basic schools.

201 The Committee fully realise the vastness of the
problemin providing free and compulsory
:fdumtion to the hmchild;en up't:d tl;;ed;g:

14 Yyears Wit the peri

in Article 45 of the Constitution and the financial
difficulties in achieving that goal. The Committee,
however, fail to appreciate the absence of even a
perspective plan in the Ministry of Education ac-
cording to which the goal laid down in Article 45
of the Constitution is sought to be achieved and the
definite time limit and finances to be provided for
the same in various stages. The Committee,
therefore, suggest that a perspective plan for intro-
duction of free and compulsory elementary
education for children upto the age of 14 years in
the country may be evolved by the All India Coun-
cil for Elementary Education with a phased pro-
gramme for the whole country to be implemented
within a specified period with due regard to the
financial resources, the existing conditions and the
recommendations of the various Committees which
have already given thought to the problem. The
Committee also recommend thay the Ministry of
Education should explore all avenues in making
more funds available for elementary education in-
cluding the introduction of an educational cess for
accelerating the pace of progress in the field of pri-
mary education so that within the shortest possible
time the children in the age-group of 6 to 11 are
first brought within the fold of free and compulsory
education followed by those in the age-group of
11to14. The Committee further recommend that
full advantage should be taken of the private ini-
tiative by removing all impediments in the way of
development of the voluntary institutions in the
field of primary education.

202  Since it is not now possible to achieve the target laid
down in Article 45 of the Constitution, it is neces-
sary that the position is carefully reviewed at the
highest level and a revised time limit set up so that
the Planning. Commission may know without




ambiguity as to what financial provision will have to
be made on this account during the subsequent
Five Year Plans. The Committeee would, therefore,
s that the Plan provision for Education
not be reduced on the grounds of economy.

43 203  Education in the Union territories is the direct res-
ponsibility of the Centre. The Committee,
therefore, recommend that the Ministry of Educa-
tion should seriously endeavour to fulfil the pro-
vision of the Article 45 of the Constitution at least
in the Union territories to serve as an example to the
State Governments. The Committee are definitely
of the view that it would be desirable to earmark
the amount of about Rs. 3:§ crores during the
Second Plan and Rs. 6'8 crores during the Third
Plan which is the amount stated to be necessary
for introducing compulsory education for
the age-group 6 to 14 yeasrs in Union territories in
fulfilment of an obligation arising out ofthe Consti-
tution.

44 204 The Committee also suggest that the Ministry of Edu-
cation should review, in consultation with the State
Governments the Compulsory Education Acts of
the States to remove the existing defects and to bring
a rcasonable degree of uniformity.
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